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THE BUDGET (GENERAL) 1962-63
—continued,

Suri RAMGOPAL GUPTA  (Uttar
Pradesh): Mr. Chairman, I was saying
yesterday that even though food pro-
duction has gone up appreciably and
it now stands at 80 million tons, peo-
ple are not happy. Why? Because
within a decade the prices of cereals
have gone up by 53 per cent. and if
we relate these prices {o the prices
of industrial production, they have
.gone up by 22°9 per cent.

I am afraid the figures about the
rige 1n the national income as given
by the Finanee Minister in his Budget
Speech in the Lok Sabha in March
and again in April are also not correct
and they do not present a true picture.

-'The per capitqa income of our country-
men has not increased as much as we
are told. In 1960-61 it was supposed
to be Rs. 327'3, as against Rs. 2496
1a 1948-49 But if these figures are
‘worked out on the price structure of
1648-49, the correct figure of national
income will be only Rs. 2925 for
1960-61 In the progressive and inten-
sive planning period, this rise in the
national income is indeed very low
The clamour for increased allowance
and wages even by the well-to-do
class of the Government employees
is ample evidence of the sorry state
of affairs and the difficult conditions
of the people.

When the Finance Minister talks
about the parity of income and social
Jjustice, I cannot fail to refer to section
23A of the Income-Tax Act, which is
a patent example of gross injustice.
The industrial concerns will contri-
bute approximately Rs. 280 crores as
income-tax and corporation tax in
1962-63, whereas many industrial con-
cerns are gp the verge of collapse.
The corporate savings of the compan-
ies have come down to nearly Rs. 15
crores from Rs. 72 crores in 1955-56.
This also proves that there is no
capital formation in the hands of
thesa companies to withstand the stress
and strain that have become the order
of the day.

-- —
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Madam, I would like further to state
that without there being  sufficient
torporate savings in the hands of these
companies, they will not be able to
contribute their mite to the building
up of increased production, nor can
they contribute to the,development
of free enterprise satisfactorily. With
this state of affairs, the private sector
tompanies will be left to go with a
begging bowl to different Government
institutions to meet their obligations
to the society and increase their in-
dustrial output to 'meet the rising
nheeds of the population in the coun-
try. I can appreciate that the Gov-
eranment wants to have a hold on in-
dustries, but this hold should not be a
stranglehold that would result in the
suffocation of industries or in ham-
shackling them in such a way that
they cannot move forward and keep
bace with the modern methods of
bioduction, as in  other countries.
Ninetyfive per cent. companies and
vorporations in our country have a
baid-up capital of only Rs. 10 lakhs
or less and only 5 per cent. companies
exceed this capital, and as such when
the two are put together for matters
or taxation, it ls nothing short of
Injustice, In all fairness to the small
companjes, a different tax structure
mmust be evolved to help them save and
develop, because with a small capital
their output and profit would also be
very small and they are not able to
save and build up their resourceg
after paying heavy taxations.

I am proud that the private sector
has played its role well in the deve-
lopment of the country and that it
has contributed Rs. 3,100 crores in the
Second Plan period, as against Rs.
2,900 crores that was envisaged for
it, and given reasonable freedom and
encouragement the private sector will
acquit itself creditably in the Third
Plan period also, This indicates that
the vitality and the vigour of the
private sector cannot be challenged.

As against this, we are pained to
5ee that the public sector undertakings
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actually have let down the country
In the First Plan period and the
Second Plan pertod the public sector
fell short of the target by 15 per cent
and 40 per cent The different Mims-
tiies of the Government of India have
72 projects in hand with an investment
of Rs 896 crores up to the end of
March, 1962 Some of the projects
are of non-commercial value, but at
least 30 of them, excluding Railways,
are commercilal The Finance Minis-
ter has budgeted a return of Rs 3
crores only from all these undertak-
imgs This works out to approxima-
tely 04 per tent of the return on
1ts 1nvestments Even 1if the 1ieturn
has been to the tune of 4 per cent—
not a very high

Surt KHANDUBHAI K DESAI
(Guiarat) Are returns made in the
private undertakings in the fiist two
years?

Suri RAMGOPAL GUPTA You are
getting Rs 280 croies by way of taxa-
tion As I said, even 1if the return
had been to the tune of 4 per cent—
not a very high percentage of profit—
the Government would have easily
benefited to the extent of Rs 36 crores
and the people would have paid so
much less taxes

A number of public sector enter-
prises are a gieat drain on the national
economy Hundreds of crores of tax-
payers’ money 15 1ecklessly spent and
wasted, as 1s revealed by the audit
reports It 1s indeed rmperative to
look into their affairs Last year the
Government hinted at constituting a
Standing Commuittee of Members of
both Houses to go into the affairs of
these undertakings, but nothing has
been done The 1ndustries in the
public sector enjoy all the monopoly
and aie not responsible to the people
masmuch as they can fix any prices
I refer to the case of fertilisers The
prices of fertilisers in our country
are scandalously high Agriculture 1s
the backbone of our economy and
fertilisers form the base of agricultu-
ral production, but our cultivators are

made to suffer and pay much higher
prices because of the ineffictent work-
ing of our factories and the defective
method of distribution thereof. The
hard earned money of the people 1=
frittered away without any conside-
ration For example, a British firm
has been paid royalty of Rs 87 lakhs
for technical advice without even a
project report I refer in this connec-
tion to the Estimates Committee’s
Report on the Indian Telephone Indus-
tries

The Railways with a total capital
outlay of Rs 1,904 crores have never
shown a return of ‘more than 5 per
cent  Every year the freights are
11creased and the people are left to
tne tender mercies of the Railways
for therr travel necessities The
amenities provided to the people by
the Railways are fa, tiom
satistactory, and 1f I may say so,
the standard in the railway travel has
fallen below the accepted norms but
the return remains the same There
are continuous withdrawalg and deple-
tion 1n depreciation reserves and deve-
lopment funds

-

Comung to the new tax proposals,
Madam, I have some remarks to
make It has been said by the
spokesmen of the ruling party that the
increase in taxes shall not affect the
people This, unfortunately, 1s not the
truth It 1s ultimatply the people who
pay these taxes This year the total
increase 1n taxes 1s proposed at Rs 71
crores, 1n addition to the fresh
burden of Rs 22 crores imposed on the
public by the Railways It would be
coirect to say Madam, that with the
increasing taxes, the pattern of con-
si'mption by the people 1s changing
I have a few instances to elucidate
my point

The piroduction of cloth amounting
to 12,159 million yards 1n 1946—48
mcluded 208 per cent for coarse,
25 4 per cent for medium, 14 5 per cent
for fine and 73 per cent for super-
fine, that 1s, fine and superfine malung
a total of approxmmately 22 per cent.
In 1958—60 though the production
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of cloth has gone up to 14,900 million
yards, the ratio of production has
been 17.2 per cent for coarse, 71.9 per
cent for mediwm, 5.2 per cent. for
fine and 5.7 per cent for superfine.
The per capita availability of cloth
was 15.9 yards in 1956 and it has come
down to 15.2 yards in 1960, Now,
under the present Budget a uniform
levy of surcharge of excise on proces-
sing of cotton fabrics has been intro-
duced not taking into account the ori-
ginal cost 6t cloth on which such
excise will be levied. It is a case of
spurring the horse and the mule with
the same whip.

Then again I will give another
example of .imposition of very heavy
excise duty. It is the case of jute
manufactures. I had last year sug-
gested the diversification of  excise
duty and had given the specific illus-
tration of jute, but I never expected
that the imposition will be so heavy.
1 hope our Finance Minister will look
into this case with compassion. Gunny
bags are a necessary commodity used
in packing foodgrains and dispropor-
tionate rise in gunny prices will hit
the cultivators. Heavy levies have
been imposed on lubricating oil which
help drive the wheels of industry.
Coal-tar is also now going to be
heavily taxed. India is already in-
sufficiently .developed in its road
transport and an increase in duty on
coal-tar will hamper very much the
road building programmes of the
State and Central Governments.

Madam, the additional levies pro-
posed in this year’s Budget amount to
Rs. 71 crores, and taking into account
Rs. 22 crores imposed by the Rail-
ways, the total comes to Rs. 93 crores.
Even then the State Governments are
threatening the people with additional
taxation. Factually, 60 per cent of
the income is being paid by the
town-dwellers and 15 per cent by the
rural population as taxes. The Bud-
get further displays that the Govern-
ment expected a net increase of
Rs. 518 crores in its financia] assets
but thig is not the correct fact in-as
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much as Rs. 511.7 crores will be se- _
cured for this purpose by the Gov- -
ernment froin loans, and the Govern-

meat will contrxbute only Rs. 63

crores from its own resources. This

further proves that the (famounts,

realised from taxes, are all going to.
be spent on meeting the revenue ex-

penses of the Government. Indeed,.
it cannot be gainsaid that the Govern-

ment is spending money of the people

extravagantly.

Coming to the national debt, the-
picture is pone too rosy, if I might say-
so. The total debt of the Government, .-
of India today stands approximately-
b Be., 78734) ooy and wnfeiesh
outgo is expected to be approximately
Rs. 182.6 crores and Rs. 44.8 crores on
rupee and foreign exchange accounts,
making a total of Rs. 2274 crores.
This is certainly a colossal figure and.
the interest alone will keep on making-
big inroads in our national income..
We can overcome this situation by-
reducing or completely eliminating our- °
foreign exchange deficit which was as:
high as Rs. 171.7 crores between April
and September 1961, and it will
be over Rs. 300 crores at the
cipse of the year. If we cannot
reduce this gap, I am afraid, our Fin-
ance Minister will have to go out
year after year with a begging bowl
to meet our foreign exchange needs,
and I am confident that neither the
Government nor the people in this |

country like this unhappy state of
affairs.

The Planning Commission wants the
Government to raise taxes to the
tune of Rs. 220 crores every year for
the next flve years over and above
the pI’OVlSIOn for deficit financing.
Out of this the Government of India
has raised this year Rs. 93 crores and
the balance of Rs. 127 crores is still to
be raised. This means that the Fin-
ance Ministers of different Stateg will
come forward to raise further taxes
in future, and I am sure, there will
be no end to increased taxation so
long as the economic policies are-
based on the present pattern of think-.
ing.

- R O
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Madam, the additional taxation
«comes to 11.2 per cent as against the
rise of 8.6 per cent in national income.
This should go {6 prove to the autho-
rities that the hope of increasing
national savings are not going to
madterialise and that the people on
the whole are being bled white.

Madam, before I close, on a point
‘of warning I must say that our Gov-
ernment has failed to safeguard our
border in the north and north eastern
regions. This is a matter of the
gravest concern both to our nation
and the people, and they look forward
to stronger action on the part of our
Government so that no more inroads
are made in our country by the aggtes-
sors. This can be done only if the offices
of our Defence organisation are
arranged in a more efficient and effec-
tive manner and the morale of our
fighting forces is not shattered by
wrong promotions. Thank you.

Surr BHUPESH GUPTA (West Ben-
gal): Madam, yesterday he promised
to give me the names of the mills
“which are supposed to have come to an
agreement . . .

Sarr RAMGOPAL GUPTA:
T would give outside,

Sury BHUPESH GUPTA: I want to
know in this House. In the course of
his speech he referred to certain
agreements being arrived at by some
mills with a foreign concern. What is
the harm jn giving the names of the
mills?

SHrt RAMGOPAL GUPTA: It is
foreign Government,

Surr BHUPESH GUPTA: 1 want the
names here. It is very important. He
has the names here.

Tre DEPUTY CHAIRMAN: If you
want one thing and if he has said
another, it can be settled outside.

Ssrmt BHUPESH GUPTA: I sug-
gest the mills are his mills, and there-
fore he is hesitant {o give the names
here. Let him get up and say that
he wants more concessions for his
mills,

1 said

N
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Tee DEPUTY CHAIRMAN: I am

calling the next speaker. Mr. B.K. P.
Sinha.

Surr B. K. P. SINHA (Bihar):
Madam, in this debate that has pro-
ceeded on the Budget the Finance
Minigter has been under cross fire—
fire from the right and fire from the
left. On the one hand the grievance
is that the proposals are of such a
nature that they contribute to the
drying up of savings and that they
kill initiative and enterprise, and on
the other hand it is argued and it is
asserted that the proposals are not
socialistic enough, that they do mnot
conform to the socialistic approach or
socialist pattern ofsociety which we
have set as our goal. It seemns that these
criticisms are an earnest of the fact that
the Finance Minister has been pur-
suing or treading the path of golden
mean, that is, steering clear of two
extremes as he ought to.

Madam, . would pot like to waste
the time of the House by addressing
myself {0 the criticismg levelled bY
the vested interests. For that js a class
that is partially dead, by and large
dead, and that is a class whose words
do not find an echo in the hearts of
the vast masses of this country. I
would, however, like to address
briefly about certain misconceplicns
from which the friends from' the left
are suffering. I do not understand
what they mean by lack of a socialist
approach in this Budget. They have
not made it clear what they precisely
mean by that. Evidently, the impli-
cations are that this Budget has not
taxed the rich and the prosperous out
of existence and therefore it is not
socialist. But sccialism as 1 have
understood it has little to do with
distribution, Socialism is a particular
system, a particular organisation of
the productive mechanism and
the productive machinery of the
Society. Socialism, ag defined by the
great prophets of Socialism in whom
I include Marx and Lenin, means an
organisation of society in which the
instruments of production are owned
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by society and by the State as repre-
senting that society. Equality is a
mere incident of this State or public
ownership of the instruments of pio-
duction. Madam, in the past theie
has been

Sert RAJENDRA PRATAP SINHA:
(Bihar): Is it your own definition?

Sarr B. K. P. SINHA: I have al-
ready made it clear that I am refer-
ring to the interpretation given by
Marx and Lenin, not the interpreta-
tion

Sar1 RAJENDRA PRATAP SINGH:
Do you accept the interpretation of
socialism given by your own Prime
Minister or not?

Serr B. K. P. SINHA: Well, I am
not concerned with it.

Sarr RAJENDRA PRATAP SINHA:
You are not accepting it. You say that
socialism has nothing to do with dis-
tribution. The Prime Minister said
that socialism has got to do every-
thing with distribution, equitable
distribution. That is a very important
aspect of socialism, equitable distribu-
tion and fair distribution.

Surl B. K P. SINHA: I have made
it clear that in socialistic theory,
equality is a mere corollary, is a mere
incident of a particular organisation
of the productive mechanism. That
has been the conception of the great
apostles of socialism. Equality is a
mere incident. Equality there has been
in the vast, as I said earlier—egalita-
rian society. The primitive society in
the past or the primitive society even
now in Africa and in some areas of
India as well is an egalitarian society.
That does not, however, make it a
socialist society. Even in an advanec-
ed country, take the case of France,
after the Great War, except for the
two hundred families which were im-
mensely rich, by and large French
society was a society of peasafit pro-
prietors, of small industrialists and
business men, It was egalitarian in
a certain sense. That did not at all
make it g socialist society. eu.
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Judged from that standard, we find’
that we are progressing towards the-
achievement of a socialist society. The-
steel mills, the iron mills that have-
come up during the last ten years,
the nationalised coal-mines, multi-
purpose river projects, fertiliser fac-
tories and drug factories, they are alt
an ndication and exhibitiecn and*
affirmation of the fact that we are
speedily moving towards the attains
ment of a socialist society. However,
these things cannot be directly achiey- -
ed by fiscal measures. No fiscal mea-
sure has been so far conceived which
can directly achieve these ends, these-
results. Fiscal measures merely sup-
ply the wherewithals with which these
ends can be achieved.

Apart from this and in the context
of our socio-economic order, em-
phasis is laid on framing taxations
measures in such a way that very
heavy burdens are imposed on cer-
tain classes and ‘very light burdens
are imposed on others. Whenever a
new indirect tax is imposed, some-
people are inclined to throw up their

hands in despair and say, “Help.
murder, The poor are being
fleeced.” Whenever some concession

is made in direct taxation in the in-
terests of saving and investment, they
say that concession is given to the
capitalists and that the proposals
lean, have a bias, towards capitalism.

Now, Madam, the Budget proposals-
or the fiscal proposals operate in &
particular socio-economic order by
which they are conditioned and con- "
trolled; they are limited by, confined
by the society. The Finance Minister-
has some measure of manoecuvrability
within the limits set by that order.
But he cannot ignore the existence of
the socio-economic order in which
Budget proposals or fiscal prooosals are
framed. Now, what is *he socio-
economic order that has been there
from the past? It was a very under-
developed sacio-economic order where-
there was little of national enterprise
or public enterprise and the whole field’

M
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“was covered by private enterprise.
‘Gradual'y we have been making an
‘effort to go out of that and we
have been gradually moving to-
wards  the attainment of a
‘socialist society by establishing more
-and more national undertakings. But
even now, we have accepted as our
‘ideal a mixed economy in which there
is scope both for private enterprise
and public enterprise. There iz a cer-
tain logic of this socio-economic
order. The logic is that the taxation
‘proposals should not be of such a na-
‘ture that they completely dry up the
sources from which the private sec-
tor draws sustenance It npaturally
leads to a corollary; ity corollary is
that the taxation on monieg people
or the prosperous people should not
be too much because, by and large,
the investments and savings for the
private sector come from them. More-
over, it is one of the paradoxes of a
poor and undeveloped society like
India that the major portion of the
savings and investments come from
very prosperous people and to tax
them very heavily is to take a step
towards drying up these sources from
where these investments come. In
the context of this, I do not think that
the Finance Minister has acted im-
prudently in framing the fiscal propo-
sals in the way he has done.

Madam, we framed a socialist Third
Plan. W discussed that Plan and
Parliament accepted and approved that
Plan. I will read out a short extract
from that Plan in relation to taxation.
That will make it clear that the Fin-
ance Minister in his latest proposals
.is following the pattern laid down in
the Plan which was approved by this
“House.

“The Third Plan will involve a
substantial increase in indirect tax-
ation, The number of assessees
paying direct taxes in India is very
small. Although collection of direct
taxes is expecteq to improve in the
course of the Thirg Plan, the total
-of resourcegs required cannot be
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raised without taxing consumption
through indirect taxation over a
wide range. Indirect taxes along
these lines teng to raise the price
to be paid by the domestic con-
sumer, This is a sacrifice that has
to be accepted as a part of the
Plan,

Some of these indirect taxes
affect the poorer classes but a great
many fall on those who have com-
paratively high incomes. There is,
in other words an element of pro-
gression even in indirect taxes.
There is, however, no escape from
the fact that in a country like India
where the bulk of the people are
poor, rescurces on an adequate
scale cannot be raised without cal-
ling for a measure of sacrifice from
all classes of people”

That is what the Third Plan says.
That is what Parliament in its wis~
dom hag accepted and the Finance
Minister has merely frameq these
proposals in consonance with this
directive of the Third Plan which
was accepted by this House. -

In the bright sun-shine provided by
these Budget proposals, there 1ig a
cloud; the cloud, in my opinion, is the
abolition of the expenditure tax.
When the expenditure tax was im-
posed, it was not imposed merely as a
fiscal measure, as a tax-gathering
measure. The greater objective was
to discourage consumption, to dis-
courage expenditure S0 that
greater savings were made, The
Finance Minister has said in his
speech that since the expenditure tax
was bringing in diminishing revenue
year by year there was no point in
continuing this tax. But the diminu-
tion involved in this tax year after
year was, in my opinion, a success
achieved by this tax. This tax was
imposed precisely because consump-
tion had to be discouraged, expendi-
ture had to be discouraged, and the
poor returns which went on dwindl-
ing from year to year made it clear
that this tax was achieving its objec-
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tive. In the circumstances, the abo-
lition of it on the plea that it was
bringing in little revenue is, in my
opinion, not very proper.

Madam, we have framed a big
Plan. We are trying to harness all our
resources. We are trying to gather
all our savings, but then there is a
feeling in this House that our un-
dertakings—the national undertak-
ings—are not being managed efficient-
ly. The returng that we are getting
from them are not adequate. They com-
pare very unfavourably with the re-
turns that people get from private
enterprises, from privale initiative.
There must be something wrong
somewhere in the management of
these undertakings. In Soviet Russia
ang other socialist countries the larger
part of their resources comes from
the profits of national enterprises and
national undertakings. I do not know
why in India our national enterprises
and undertakings are languishing. I
feel that an earnest attempt should
be made to improve the management
of these companies Some of these
undertakings operate on a small
margin o profit. I do not see why
the people of India should be depriv-
edq of adequate dividends from these
undertakings. There is no reason, no
logic, for operating some of these
underfakings on a  no-profit-no-loss
basis, or on a very small margn of
profit. 1 feel that earnest efforts
should be made to improve the work-
ing of these and we should try to get
as much profit out of these under-
takings as possibke.

Then there should be a strict watch
kept on no-developmental expendi-
ture. It is rather disquieting to find
that civil expenditure of a non-pro-
ductive kind has been growing at a
very rapid pace. In 1955-568 it was
Rs. 94 crores; in 1959-60 it was Rs. 233
crores and in 1960-61 it was Rs, 260
crores. When activities grow, expen-
diture 1s bound to grow, but then
the expenditure is growing out of all
proportion to the growth of activity.
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Therefore, an attempt should be made
to limit civil expenditure or expen-
diture of a non-developmental nature,
and even in the case of developmental
expenditure there is a case for keep-
ing a strict watch. It was pointed
out by one of the Members opposile
that when a project is framed it
starts with g certain sum. Then it
goes on increasing all the time and
by the time it is implemented the
estimates have increased fourfold or
fivefold. There must be something
wrong in this. I, therefore feel that
even on developmental expenditure &
strict watch shoulg be kept. »

Lastly, Madam, whatever we do,
whatever efforts we make, the abnor-
mal rise in population nullifies much
of the efforts that we put forth. We
know that almost all couniries in
Europe, in the thirties, gave an arti-
ficial stimulus to population rise by
providing fiscal incentives. We have
to do something opposite. Is it not
possible, cannot the Finance Ministry-
work out fiscal proposals, frame fiscal
proposals in such a way that the
growth of large families is discourag-
ed, 1 feel some effort must be made
i this direction, and in my opinion,
unless this abnormal rise in popula-
tion is checked, all our developmental
activities will not produce the results
that we expect them to produce
Thank you.

Tue DEPUTY CHAIRMAN: The
House will sit through the lunch hour.

Sur1 JAIRAMDAS DAULATRAM
(Nominated): Madam, in dealing
with the Budget one has unavoidably
to recognise the fact that it is geared
to our Five Year Plan. This is the
position with regard to our last
Budget and will be the position with
regard to some of our coming
Budgets, and because the Budget ia
geareq to the Five Year Plan certain
inevitable consequences follow. One
of the consequences is that efforta
have to be made to tap resources for
the completion of such targets as are
fixed for a particular year; therefore,
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fresh taxation up to certain limits
and of certain types is inescapable.
I¢ the Parliament has sanctioned the
Plan and the people in general
approve the plan, then one has to
accept the position that there has to
be some fresh taxation. This taxation,
on the whole, is out of the fruit of
the preceding year. This taxation is
very much like ploughing back into
the field a part of what we have
received from the field. Therefore,
the outery in some quarters that there
has been fresh taxation is a symptdm
of a way of political thinking which
may not possibly appeal to everybody.
Therefore, 1 feel that the attitude
which we have to adopt generally o
the present Budget is to accept the
position that there is to be fresh taxa-
tion. I have taken some pains to
study the criticism which has been
levelled against the Budget and I feel,
by and large, that the proposals con-
tained in the Budget are governed

cons'derations of balancing the bur-
den and of reasonableness and practi-
cability. There is room for adjust-
ment, modification and accommo-
dation, and I Thope that it
will be possible for the Finance
Minister to take into consideration all
the criticism which has been levelled
against the Budget and, as a result of
such discussions as have taken place,
to arrive at decisions which, to some
extent, might lead to the modificat’ on
of specific proposals,

I do not, therefore, propose to dis-
cuss the details of the Budget. But
there are one or twq important aspects
of the Budget and the Finance Minis-
ter’s speech to which I would like to
refer. The Finance Minister has said
in paragraph 4:

“Our Third Plan, which was
launched a year ago, aims at rals-
ing our national income in real
terms by some 30 per cent over
the five years. It also has to take
us appreciably closer to the objec-
tive of a gelf-generating economy
which can continue to develop at a

satistactory rate without
aid”,

external

1

This is an important statement ard
I feel that it is in the vital interests
of the nation that our economy should
reach the self-generating condition ax
early as possible.

Ifeel thatitisin the interests of the
country, both economic and politi-
cal, that it should become entirely
self-dependent and rely upon its own
resources for its future economy and
its Plans, for the sake of the coun-
try’s peace, progress and happiness.
To the extent that we depend upon
aid from outside, to that extent we
are not in the completely happy posi-
tion of a really independent nation
that we would like to be. After all,
a certain amount of goodwill has to
be maintained between any twgo par-
ties which are in economic relation-
ship of a continuing character. I do
not know to what extent this facter
unconsciously affects us. But I think
that it is desirable that we should
reach the self-generating condition of
our economy as early as possible. I

do not wish to elaborate this point
further. But it leads to one other
consequence. If we are to reach this

self-generating condition early, there
must be the maximum amount of
understanding and  goodwill ang =
spirit of co-operation between those
of us who plan and those of us who
have largely to implement the Plan.
It is only when everybody who is at
this common task feels that he has
to function in an atmosphere of
understanding and mutual help and
co-operation that we can achieve our
results. It is in this context that I
would repeat the suggestion that 1
made on an earlier occasion, namely,
that we should have periodic discus-
sions in considerable etail in small
committees representing the Planning
Commission, the Ministries ccncerned
ang the implementers representing
agriculture, industry, dommerce,
finance and other sectors of our eco-
nomy, meeting not in an atmosphere
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of attack and defence, criticism ang -

defence, but meeting in an atmos-
phere of workers working for a
common objective, and it is assumed
that all citizens, whatever their offi-
cial or unofficial position, feel ins-
pired with the objective of making
our country rich and happy. If this
is the atmosphere which we can gene-
rate in our discussions in small com-
mittees of a widely representative
character and review every year the
position which has been reached, and
deal with the difficulties which have
been experienced, and the hurdles
which have to be overcome, I have no
doubt that we will probably be
making greater progress than we
have made so far and the rate of that
progress also is likely to increase
turther.

There is another important statt-
ment 1n the Finance Minister’s speech

to which I would now refer. It is
stated in paragraph 11:
“....Tt seems to me desirable

that industry in the private sector
should exercise a greater measure
of restraint 1n relying on bank
finance. I say this not because 1
want to slow down the develop-
ment of the private sector which
is as much a part of our Plan as
the public sector, but because pri-
vate industry has available to it

another source of finance which
has, in the recent past, become
exceedingly important. I refer to

finance in the shape of equity capi-
tal. There was a time when it was
difficult to get a new issue subs-
cribed and only big commercial
houses could afford to set up major
enterprises This situation is fast
changing. The public at large, even
people with modest incomes, are
now investing in shares, This is a
healthy sign which we must en-
courage.”

I think there can be no doubt that
there is this change visible in the
composition of sections of the public
which are investing in public com-

219 RS—1.
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But I believe that the en-
couragement which is indicated by
Government is not adequate for
making a man of small means and a
man of fairly modest means to parti-
cipate in the industrial undertakings
of the country. I do not claim that a
step which encourages the vast mass
of people to participate in private -
new companies is necessarily a move
towards socialism. It may be, bub
whether or not it is a step towards
soclalism, it is in the interests of the
vasgy mass of our people that they
must become conscious of the fact
that they are participating even as
small shareholders in the industrial
activity of the country. Even that is
a definite gain. 1t is, in my opinion,
even a political gain. Therefore, the
Government should take every possi-
ble measure to encourage this, I
have not got the figures—I wish the
Government had made them available
—of the number of persons who hold
shares in various categories in the
new companies, how many hold one
single share, how many hold five
shares, how many hold ten ghares
and so on. It is these statistics which
will enable us to wunderstand to
what increasing extent the man of
small means is participating in the
new industria] activity of the coun-
try. The encouragementg indicated in
the TFinance Minister’s speech are
these:

panies.

1 pM.

“Government have been en-
couraging existing companies which
wish to branch into new lines of
production to start new companies.”

does not bring
It may only
Then it

But this, by itself,
the small investor in.
bring in the larger investor.
is said further:

-

“In the floatation of new com-
panies, there should be the maxi-
mum opportunity for public parti-
cipation.”
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By saying that there is that oppor-
tunity, there is no definite encourage-
ment for the small man to invest in
the companies. It is then said;

“It seems also desirable that new
companies should aim at raising a
~large proportion of the capital
they need through equity shares
rather than by loans as they did in
the past. The pursuit of these
policies could mean that the
ownership of private industry will
become more wide-based and the
concentration of economic power
will be reduced.”

I am afraid this by itself will not
achieve the result which is desired.
Unless there is a  specific, positive,
concrete inducement to the small
investor to invest in the companies,
we will not achieve what we are
aiming at, that is, the participation of
the men of small means in the indus-
trial activity of the country and 1
would suggest for the consideration
of Government that they must under-
stand correctly the significance of the
failure of the Small Savings Scheme
to come up to their expectations, I
will not take up the time of the
House but will merely state that
Rs. 600 crores were expected but the
Government apprehends that there is
the possibility of the actuals being
lower. The previous year’s experi-
ence also has not been encouraging.
1 suggest that, just as was done in
the case of new companies, we
should, in the case of the small
shareholder, exempt him from income
tax on the dividends which he may
earn on the small number of shares
which he may have purchased. The
principle of this has been conceded
in the scheme which has been refer-
red as the Cumulative Deposit
Scheme run by the post offices. I lay
great emphasis on this aspect of the
proposals. T feel that unless the
average citizen is brought more and
more into the industrial activity of
the country, we will not have the
requisite atmosphere, will not have
the requisite enthusiasm for some of
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Economic interest is a
in affecting a person’s

our schemes.
vital factor

emotion., This is the law of human
nature. Therefore, I feel that some
definite, concrete, specific induce-

ment ought to be given to the small
man to participate in industrial acti-
vity. 1 will go further than that It
may be a matter for consideration
whether the small holder may not
also have some kind of assured direct
representation on the directorate of
the companies. This, I believe, will
be an important factor in enthusing
the small man,

1 will conclude with the suggestion
—and I reiterate my suggestion—
that the committees I propose of the
Planning Commission, the Ministries
and of the representatives of agri-
culture, industry, commerce, finance
and other sectors of our economy, if
held in an atmosphere of mutual co-
operation will generate the necessary
enthusiasm, create the desired condi-
tions of mutual understanding and
also enable each side to know how
the co-operation of the other party
can be ensured. This is in the inter-
est of the progress and happiness of
our country,

st ey farg Star (I ARA)
IUATIHY AEEET, SHANTE & FTO0
9T F AFS § FHAT @A F @AT
5 2 wafag d oF-uma faow oy
od o §<w ¥ @ma @A o
qda faw W o AR sER
TR 37 99 & fag awE & 9
 fF § TIT-IAC { 99 TFA FF I
FIT A AR AT F IT-ATTH TATT
FT ¥7 F3G § AR T4 § | T Fwar
T @ HT & IO T F a3 Y
T o7 <X §, 9% 9% FI@H ad
ST T E AR g9 A ¥ }W 7 Wi
wifs #T # & 9F Q@ FaAS AT
&t fdes son g B s ofa
g IR 8§, TH-IUT
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fod smaerar @@ A W & GF &
e gH FT | § 999 qaiey 533 A0
gfew g Ak 39 a o w1 A9
7 &1 Frad aEda A1 19 ga7 1 77
Zafad  gw @7 AW FT I3 FHA 2T
ST § fF ot oA #r owgr W oA
AT § IHT HIROT @7 AT |

T R 59 | & TFA
FUM 1 97 a8 AIAA P fF qaFTe
Faarr & s fyaam @9 F3 @Y § 99%F
A AT H=Fr qdIom 73 forewer
@8 | o 3feT R & gwE &
FROY g 9T W uF g ST
g T & 1 WX gW 39 AN F I
qAT a0 9T AF FW € q1 W 4
gag e f =g et € s amex
| YT S AT 399U § foran 9y
gaH  mwsg  AdNd  Aqgl AFAQT |
o9 g7 W F A-AI TF T TG
Faxrad gaa & & & ) afdg 9
T3 fosra F@ & A9 AWM FTF
fasiag s &, fFem ok W

qeAY  fasraa AT w E, A

FER ¥ F9IT § 9 qh oF faf=x
A3 § wEIT FY WEAT hAr g 8
9 frF199 F71 FT790 FZ0 ATAH agAT
g % za% o3y fosr-gurer #1 3%
FIY FI wifera a3 w1 & ) AT W
7z @y § 5 wegafs ¥ v A9
TF FT AT 98 F3a1 & f5 gmdr
frar-gorAt fix A g TR
I g Fr fagryoet HAr =wled
IH G T a8 A g | T F A4
T QAT JATAT AT @I § HIX FA
F1 ST s & S AVED A9 FT OF
JITT FJATAT AT TZT & | ITFT IS0
g 3Y <31 § % g 3T ¥ IH1C AE-
g7 FT UF I AT FT AT § | ATTAHT
gary 7 & S fayar worayr srdy §
A qAAT F At WA I 94w A
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AT 5wl Ty & W T & 3% fa|w
# eI & o AT AT § | AT T q
a2 AT AEY AT ag aF ma Sear
I §F FY W § a8 99 AT =4Ar
ATATT WX IHA FE ASGT AT
T&i frrer 1 gafae faw <y a7
& % gy gfve farar-srorreft & Freor
“FTZAT ATE FFe? IfT A gah~
da1 &) 7T § | Tafaw Sl gw g
FA-FTCETT 9414 AT W g, TT T
W1 R E wuw @ A gH W
Ffrady T F1 oA A A T
=arfed 5% g g9 "o Sadr
@ F1 AMEAT AT GHKS ) oI
g9 37 gy 2 fr 59 w0 A Jear
¥ F oqrgAr W g &y A
A & AR HIx 95w § | gafag
g zm amm &, S s fed
fF g7 wox Fmafaal #13% axg &
Ffer-fmion &) @& afe @9 A9
i AN I ‘

g 93 @q § fF 97 faar o
FT HIE 2 AT TGT & A ATAR
357 Ty & frogw oA 9, g A
STAT 74T | XY FAT A4 ATAH 1T
27 T9H g g AreA gt € o gmry
fererr =t g F91 § f9F W @w Ay
Wradr w4t fa@ars | 9= gart |9
§ wrgr-ar daT SR A9 1 gH ag
U AMA 37 T | gH HI9 =
gfagra &1 I@ar wrfgd s& o ¥qw
T Ty & Jfeqt @1 F1F g3 X
ArET foaT A1, FAT T TFL FT qTEAm
gt @ faar ar, wrAfag a3 Ay .
AT & faw gan ¥ iE ¥ ey R
ATF TF F AT AIRAT THT ST T -
A 1 WEr F fag goar afaem
faarqrigaamafFa g ¥ 3@
A FT AT f5ar1 ? AT FO I
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[+t FaTatag Trm]
qrfFgram Ffeai & Jwga
QAT F UF WA oY fam I am
F@T faemar | § @ oguEs °F fF
I aETT & o AR & & faw @
FEAT L AT FT TG § | 99 aF
¥ a<g F A@EAT g @I F faw
¥ g Y 9 % A1g W fEar &
gafg sq1q &< B g qgay
F =TE A &1 @ 1 gafag ag wa-
s § 5 fagr-gmst 7 sa-aa
qfzadd g arfed | & 5% oo fea
fastast &1 fearfaamem &1 awEar
g fogir A & gav ol ar oft
fareqr-srorret &7 F1E 74T T 3F a]FT
$ore &Y fFar 1 @ m o AaET @Y
¥ a7 W & A I AL KIS A1 TGT
2R FT T AN AT TS ARG 2
f& gt 3w ¥ famfor &9 g1 o)X ST
& Y X TS ! W F 3 ARG
F ard qran ql wagg frer-vurr
¥ qfEdy @ s a9 eI ¥
FHL A TF FT ATRH FX T & 1

AT & WII-ETT OWINT FT W3
Wasrgamm g 1 gFATF T &
Tl & AT T § 9w
gL o gwtr s mHom
wuae 2 W fassly war sawy &1
wawr fwar v ver @ ) fae femiw
gfaT oar gragaFar & HOr Ag
A AT W e & oafg
gfasieareRs aEaT F SR & &)
Ay g & T19 F1E #y AT TG
AT 97T, SET IFTT AT 3T HAAT
AT & A1 W 2 o W T
TG 9T 97 WP B | SEET |
WYTEE AT &, @AINF AT § | 82
uF g7 ¥ w9 fagar arfeen fAsed
& ag #udr ¥ fasw wr ¥ ) wgt 9%
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fv Qe T wifaey W) ST A
fraver g7 @ | iEl B @ A an
53 RIFET & | IH F1T wAST g7 22
aasht og-fagt & mzmifEd § 1 @
TF qv-g 9T AgT § | OF 9HE ¥ oy
W | F47 MY Saa [9Q a9 @iger
T f g ? fewmwr qrgER WigE
Fga ¢, SAH! fFEEl ®Y Fger &
fag s wast & dreve fazey &
gHT fay TeaqT 93 SEHT TG 9gaF
g1 S W w framt ) [ |y
B AGTIIWRR |

fag ol & a9l & 9@ &
a1 fF gt 9ga & FH=A oF &Y
FIH &G &, UF (92 AT 97, T
faurEY giar 41, TF &1 SART aFarg
faadl off @R UF N FA TEaA
faeay o T oH aga Az gar
ST SHY qOF ¥ gATA WIWEH &
qrq W FTWIF g § 1 SRR F
AR o7 § A 39 qEE 5 aQars-
T FF gL SEIg qAT g §, dfE
o fafaedt @ Sav g | SEe & &
93 geRiTREa Us areFifeeT fafae
09 & g | 7g 7g fafaed § o
¥ TaAFe FT T ZGT § | gqw
fafirg @@t §-—go mo ;Mo g,
Mo HFTEo o g, afsqam=  fefagw
g sm@ERE  Www uedelsfaw
gtz fagms  ofwfedt § ke
afsafedt madmgaaq g, @ uw
Iwe fefaga & AR feew
fefomra & | SA9 W & u & om
AT T AT @ I AW FT g
23T AT & 9T W AT 92-98 AEF,
Ffa, 9AFX MT ARFFIX ET AT
TASTT 98y 7oA FE AT THT Wiy A8y
aEd, S F9 ¥ &9 FE aeg gy ¥
I-ufeeT ¥ S qg 9T T &1 1 fme o
WINT & AWM FT @1 I §, 97 TgF

r
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A0 g 1 IO B ALE T FFAL wIf
fef w3 &, & wigeds A¥weE
ggr ¥ A 5T« §
i g9-yteaT 1 Ffgag ¥ wil fFT
sri & wre faat wit 53 W@ &,
FAd ¥ Lo AN Frf T AN F
qid § A 94T a7 o= frarac {iF §
FF q13 A AT L AT T 91§
feeg grar qrgg F AT Afqes 19-
faez & g3 9T 97f §1F § AT =ro
qYo mEo o FFY, fadr Feeqrz
2,300 ®IGT HAR §, fEml
g7 &1 =g 1 W M omiEeds
qfeax qq41 Qo Ardo Ao F 98 I
FFF 1T &, T T wEH G TleeT
HAT[ IHETT AMEIC g1 o £ |
FART ALIR FE F UT U S0
g i £ 1 A IR AT 95
FATE T AT G qIIE @y E AR
JAFN FIE AT TEE! TG L GHA

aS asg T ara g fF STar ara
wr Aty 1T AT 2, a3 A feedy
fafqoa gwidaT wfeR ARk fed)
srEFey, afawy fedma § g
WIRATT AT H A AT ATTHT T &,
HITAF AZT § | HAT IOIT FT 407 8,
w4t AR AT v 419 6 S owew gt
2 T Y SFEEl S, qAH A
qEa®! #t frerad &1 S0 A v
¥ fqarett W g, SA% fau #g @d
gt @TE T ] fF 9 A0 &7 S
g I&Y 1 AT 7 & dro 7qrio Fo
# 773 feodt o =ATSo o &, WY
LA Y 23 g1 qF e @ 9
g5 HAART &, AW ST 7 T A0 7 H79
Qar & agr W ¥z "raggF FAv o
w1 & fF X oF e & fAu ol o
HIT AT aga SAET J%d g |

ZHY g0F ¥ g0 2Ed & 5 dYo ;o
fro ¥ S QAT wIfwAT &, T S
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TR E A W AT T Y | A@AHFT
FFT g2R fedl dYo Ao Hlo & AN
¥ qr frafr aeearg 3 At § 2% @Y
FFZETE | 1T IF FIS ATAT FT THEX
@Al , a9 qF  Agy A @ g,
AFT TR 7g =k, wxarEw, afFa
FRUECIE T T e {1 G
T YA To ATE0 Hlo & A1F g1 AT &
frafl Tearz 3xo ¥ soo TA AF
ift 31 aY Tar gan i A@aS A T qF
AT FT IFEIL QT a9 aF Ig feer
fro Frfo HWro & Y @ AT 97 a3
fzvdY 1 T¥aX &) A, 97 93 To Ao
Mo F AT G 7T | TH THTX TTEATA,
qEAT HR F@qH § o2t fgwdy & qwax
g7 95 To HATEo Hlo F AMA § | TR
afafaa g7 F=8 & qeadl ¥ WAy
# Sqfaee & Fa=+7 &% Qa1 s ¥
qE JR & Wi it § ) 7g aeHT B
i & fr fog &7 & o & aran
w5 #AfysTd §AT 2, 98 9 a7 *
AT AGT AT E | AYF F AR WA
qatF i aa &7 St afsAfadt afwax
€ 98 WAGTH TG SAEAT & | AZ AT
YF A FrAE et F afq
2|7 ¥ I ag & fF wa A F getaa §
g fom a<@E & oA W & A
AMME &

# oF T AR ag FEAT HE §
f& "wadr 4 7 g7 S0 F WA §,
I B2 qT F MfwaX &, SAE qEr
FTHr 2 1 afea o o¥ gfeqq FoTIT
¥ gax fau fog & OF wfwax & o
A ag Saar =vgar g f& fyawr &
qfeafad, ST T § T A AT &
g grar & arwas & fag far g 7
w1 g3 & 5 A0 F yaw g0 F
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[+t qarafas dtgm]
53T 9T § FafF oY Wi Wiy
¥ fau Faw g T g

q HITH! aqAT Argar g faw e
WET & FHITA § 970 T go wfoew
TG AT F O, A B F ) ar
WA W F S FHE10 § SAF
qGA TSI AT FATH B FAANAT H1 g
AR AT FUSGT A & IAH FEY SH&ET
AR T2 T AR F ¢ | Wi § 9
g TAg X F71 {Fad T MAHER 8, 3%
HIHS AT WG § | To ATSo HITo
¥ WS A T9es WIEET § AT
AT W OFE THEE AR TG
190 o e F . wifrer miTE §
W G AT FET 9T, 98 W Tq2T 97 |
st wOT TET ¥ oI o @
gfes sHfase dfger ox qeees
g | ufemdaew fefawr & s ey &
Fa« UF & AIESIEE ga-ufeET  &v
Tz § A1 ag A W A v g 1 =
TE AT aEr 7 ey g, fgedy, 95
F1 gre < fad wwr F1 el agae
T ¢ AR TAF AN ga-ufeed
& | 3 a0F & Brew afeafady & waa
[T ¥ 1 HAST HAT FTAT ATARIES
g 8 1 B UF AT WS AT E, G
TRET § | TET T WIATHT FT qaTe &,
gary T afeafady e sy
e &§ g A AT oo F safs
g3 0% ¥ I IRE |
TAST ST ¥ WA Q@7 7 AT AT
Tt TiET § WX Wy & fag wrs
9 g F1 9% AET & | STSIFET ;TR
Geaeizfym Qs fagoa ofeafardy @
g g ¥ #% ot Amrees
wifEaT AET § JIX ST a9 WO &7
A § ITH AL ASET ORI T
YFF AT qIT AT FH FAAAT & Y 54T
L4 qIfHa, 999 voo I Qooo0

TIF aF qeeaTe faedr §, A1 &7 F A
R & FIHTT [T 3%o ¥ oo YR
T aveaTg et &, faer #X #%9 §,
T FTA VT & TF q-UfeeT #1
FTAT TIAT & !

za% sfaf 3o e Tao Ho &
TR & 97t 9% fasfow gear & afys
o fad o & | S e 9w ¥ fee
gre T g, TUW UF AEHT F fag
TATX FET 14T & a1 &9 & fag o §
AT BT Ay ¥ fag ge §idy &
g1 foam & (9T #g7 a1 §, S99 v
Y T] AW ] | WU A &
fro sg AiFS A AT T | Ihwar
FHETA FOETE FT & T T 47X G
¥ fau Geaeiss fear aar W= <@
oy fag @ mfaeds wmETE
oifead 1 g TR & fag neaiyy
frr mar A g wreHr fqd ag
oy ag & =feez 3w ofeeq
#r g Rl 3 U eeehw
farr mar AT 3o T fad w7 | M
AT FHRHIT AL ZH A G F
e weaekane e s dia 1 3w
Ft faar @t dfew F15 waEede g7
aF T gAT & | g Q1 aqEx gafaq
F @a ¢ fF M ag awg fr fafaedy
f AT F AR T FY WA YT W@
¥ | qufed 4 A9 77 FF T[T WIEAT §
fF st a0% ¥ 9w sHmad afqq
¥ wE o sreHT gEr g € fadha
oy & 3% sefEa &) frgw ad gre
g€ Y €Yo Wge WHo & fuy, waw
oo AT UF @ TT 4 A oo Y
@ 17 4 feom AU F 9 & forg
Hfemr arg ¥ ag FX faat @ fa a3 9y
g,00 FHET AUTAT & § & 9@ g
aq AR A TS AL JET | AT
AIWTF 9T 9T g o Fro THo o § Fiz
BT ¥ SEr W Wi g G FE
AT F1 9gT T § | T TqF *X
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g R T R AR gEd el
¥ ot 2 | ofew g ag T TRETE
ue Frsrieen fafaedy @, @A aqn
qqT AT § grar g, e
9 afsafady 7 wae fawme 71 o
gfegr e 7 sa=r A@™ g, @
qTT @AW g | TICIHEATT AT
“qmEE ®) gar IAm FEATTAT HY
Ty & gt g @ 7

g SrearFraaAr 91 f§ |
oo & sam @ faw g
¥ W A FTAATHEE Y qA Iy
@ ¥ FA ;T F W AW ;R
1 Sy AfET 8w tma § fa s
OIS WY G0 TULEEAT § W " Ay
W & A9 g g Tl ey
TG W o a5 e 51 aqaT
AZT FEAAT § WX ATET ATATHT F7
SEqT AET AT § a9 aF 99 aFIL 2 |
gaTX was faoryw #ed & f5 gara
w2e? fire s, g famma AR 2qaeyey
Y farerr € AT WA a7 CF A5
Fawr & 7 F www T gwar g 5
IIHr 5w qO& & fas masr ¥
T &7 WS 9ar § )

.

(I;ime bell rings)

#F it @ FIaT g 7R aar g
qET ¥ AL T, TG, A WG, FY
ez &y faer 9% 1 gafag € gigan
FwT 5 farear-agfa %1 agad go oAl
g wwrt wr Sfwa wgm foar
17w o fafafiegt ¥ o) @@
A Y S AT JAT T FT ANAA
2 S W[ 9T A F A feaEr
o AR 39 ol uF R TR ER
A fF 5@ a1 B AT FLAR TG AT
& AH T N 3T qATe 6 AR
A AATAAT § AT AT & AROX
qEZ Y |
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Pror. A, R. WADIA (Nominated):
Madam Deputy Chairman, we have
got two enemies, one in the north
and one in the west. Our resources
are very limited but our ambition is
sky-high. Taking into consideration
all these factors it will be extremely
difficult to produce a budget which
would please all sections of this House
or all sectiong of the public in India at
large. In gpite of all these difficul=
ties I am very happy to say that the
hon. Finance Mimister has succeeded
in producing a Budget which is on
the whole very satisfactory. It com-
tains a good mixture of sugar and
pepper. -

I should particularly like to congra-
tulate him on the courage that he
has displayed in abolishing the ex-
penditure tax which has been aptly
described by the hon. Finance Minis-
ter humself as ineffective as a source
of economic restraint ammd unattrac-
tive ag a source of revenue. As a
matter of fact, when this tax was
introduced some five years ago many
of us opposed it but unfortunately
the Finance Minister of the day
carried the day, Now, it seems to
me that this tax was particularly ill-
advised. In fact, 1t was almost a
sign of our political and economic
immaturity that this tax came to be
imposed at all because it had not
been imposed in any other country.
Of course, the communist countries
could not possibly have an expendi-
ture tax. Even the wealthy countries
like America and Britain which
could have had this expenditure tax
fought shy of it for very sensible
reasons. In spite of that we went in
for this dangerous experiment and I
am very very happy that the Finance
Minister has had the moral courage
to own up a mistake and abolish thig
tax none too soon.

Well, we are all conscious of our
dwindling sterling balances and the
difficulties created in the matter
of foreign exchange, In this connec-
tion 1 shall briefly refer to two or

'

~
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three items. Tourism is a very fer-
tile source of earning foreign ex-
change. 1 find that the Government
is making some attempts at popu-
larising tourism but enough is not
done. Take, for example, a place like
Agra which draws visitors from all
over the world and many of them go
to Agra by plane. Now, the condi-
tion of the Agra airport is absolute-
ly disgraceful. The office there and
the building which houses that office
is an eyesore. ] am glad that a new
building has been put up but I have
been seeing that building for the last
six months but no use is made of it.
Still that old structure continues.
Now, if I were a foreigner and if 1
were to go to Agrg and land at such
an airport I would carry away a
very poor impression of the country,
I wonder what great difficulty is
there in doing away with that ugly
structure and making use of the new
building.

Then, there is another difficulty
standing in the way of the tourists
and that is the customs or rather the

. manners of our customg officers. My
friend. Mr. Govinda Reddy, was an
eye-witness to the way in +which
some French tourists were treated by
the customs officers in Bombay. It
has Dbeen my ©personal experience
that the Bombay customs is about
the worst in the world to deal with
and I have been practically all over
the world. A little more of courtesy
and a little more of understanding
would go very far to attract visitors.
In fact, these French visitors were
dealt with so very badly that they
said that if they had known it they
would not have cared to come to
India and if they said this to their
countrymen too I am perfectly certain
that instead of attracting tourists we
would be driving them away.

Sur1 BHUPESH GUPTA: 1 was in
France and when 1 landed at the
Orly airport I did not see they were
behaving any better. They were also
behaving similarly and therefore the
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Franchmen should be the last people
to get upset by whatever treatment
they get. 1 agree owr customs
officers should behave properly but
I do not think you should make out
that the French are very very good
as far as customs is concerned. I
have had personal experience of how
they treat foreign travellers and I
wag subjected to the same kind of
treatment There was no courtesy.

Pror. A. R. WADIA: [ am sorry
but that does not mean that we
should follow the French in this res-
pect. We can certainly set better
standards of courtesy and manners
and our coumtry is well known for
it.

Then there is a difficulty connected
with prohibition. 1 think the pro-
hibition rules as far ag the foreigners
are concerned ought to be consider-
ably relaxed. There ought not to be
a sense of humiliation that by coming
to India they were exposing them-
selves as sinners by having to ask
for permits or permission to drink.

There are a number of places in
India which could only be reached by
railways and if you want to attract
foreign tourists there should be con-
veniences for them by providing air-
conditioned ecoaches which is not
unfortunately done. There are many
ways in which tourists can be attract-
ed to India.

Another matter is about the grant-
mg of foreign exchange. Now, I
believe it is the declared policy of
the Government to discourage send-
ing delegations because that would
iumply spending of foreign exchange.
But in spite of that delegations are
going. Very recently I myself had a
very unhappy experience. The
Indian Conference of Social Work
was allowed to send an Indian dele-
gation to Pakistan. Permission was
given and in fact travel grants were
paid by the Government of India.
And it was intelligible because that
wag paid in rupees but unfortunately
when Indians go to Pakistan they
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cannot live on air. Something has to
be spent. When we asked for foreign
exchange we did not get it. Now, I
do not mind mnot getting 1t. We
applied for it but there was not even
the courtesy of a reply to it as to
whether we were going to get it or
not. If we had been plainly told
that we would not get this foreign
exchange some of us might have
changed our mind and might not
have cared to go at all. Instead of
that they simply sat quiet. We
were told we would get it tomorrow,
then the next day and then the day
after tomorrow and that after we
lett the foreign exchange permit
-would follow us to Karachi. Nothing
of that sort happened. Personally, I
‘had my relations and so I was spared
the humiliation of begging but we
can imagine the difficulties of Indians
who go to foreign countries with
Rs. 75 in their pockets,

Surt BHUPESH GUPTA: I want to
know one thing because it is impor-
tant. Did the Government sanction
that vou should go?

Pror. A. R. WADIA: Yes.

Surr BHUPESH GUPTA: Then it
is a serious matter, Madam.

Pror. A, R. WADIA: Well, then it
follows that a certain amount of
foreign exchange will have to be
given, or do not give permission at
all. Do not give any travel grant.

The third thing in this connection
that I should like to refer to is a
very important matter and that is
the import of drugs. Now, this is a
‘matter of life and death. In order
to save foreign exchange, to tighten
up the import of even most impor-
tant drugs, 1 would say, may be
financially sound, but from the
"human standpoint, it is most cruel.
T would appeal to the Government
to be a little more generous, a little
more imaginative in this respect. It
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15 no use leaving it merely to the
Finance Ministry to say what drugs
shall be imported and what drugs
shall not be imported, In an impor-
tant matter like this they might as
well consult the medical profession
itself. as to what are the drugs that
they would like to be imported into
India Of course, there are many
drugs which are manufactured in
India now. By all means give them
protection. By all means do not
allow the import of these drugs, but
we are not producing all the drugs
and, therefore, a little wuse of
common-sense in this matter would
be partiodlarly welrome,

Lastly, I find that the tax
on cars .

Surr M M. S. SIDDHU (Uttar
Pradesh): Regarding shortage of

drugs, as far as I understand, India
bhas got an abundance of drugs which
are being misused.

Pror. A. R, WADIA: Well, Sir, I
have myself made enquiries about
one or two drugs. They are not
available because they are not allow-
ed to be imported.

Madam, then there is the tax on
cars, which has been raised from 100
to 150 per cent. This is what T would
call ‘pepper’, but I am glad that the
Finance Minister has also added a
little sugar by relaxing the fixed tax
of Rs 6.000 so as to encourage the
import of small cars or used cars.
We are thankful to him for this little
mercy.

Now, I think there is a good deal
of need for co-ordination in our Gov-
ernment. Take, for example, educa-
tion. I feel extremely sorry that the
Ministry of Education, which should
be one, has been bifurcated. T feel
it is almost as bad and even in a
sense worse than the vivisection of
our country, which has subjected us
t0 so many disadvantages. It is a
tragedy for all of us that in regard
to education the main responsibilitv
rests with the States and not with
the Centre, Now, I can understand
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it being followed by the British,
because they were not interested in
the unification of India. Education
is the one means of developing the
integration of India and, therefore,
it should have been 1left to the
‘Centre, at least the universities.
Now, what I find is that there is an
unhealthy competition going on.
Take, for example, this. There are a
number of scholarships which have
been awarded by the UGC. For the
same subjects the Ministry of Scienti-
fic Research and Cultural Affairs has
also instituted scholarships, a little
higher in amount, What happens is
the UGC awards a scholarship to a
particular person, That person has
also applied to the Ministry of
Scientific Research. He gefs this
scholarship. Therefore, he imme-
diately gives up the scholarship of
the UGC, because of its lower
amount. Now, this sort of compe-
tition is most unhealthy. Surely the
money after all comes from the same
source, the Government of India, and
there should be definite co-ordina-
tion, There should not be overlap-
ping of this type. The same thing
is happening in the field of social
welfare. We have got the Central
Social Welfare Board. We have got
the Indian Council of Child Welfare,
For the tribals we have got the
Tribal Welfare Board. Now, there is
a good deal of overlapping in these
different Boards and I do not see any
reason why there should not be a
definite co-ordination between these
different Boards. In fact, it would
be much better if there was a cer-
tain amount of co-ordination.

I am very happy that there is an
increase in the dearness allowance of
those getting less than Rs. 400 per
month. We know the rising prices.
We appreciate the difficulties of the
people and we are grateful to the
Government for this concession. But
I wonder why the Government has
been persistently overlooking the
claims of poor pensioners. I am not
talking of pemsioners who get a very
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high pension, but pensioners who get
less than Rs. 100 or even less than
Rs. 200. They are in g very miser-
able plight and I do appeal to the
Government to take their case into
consideration. After all, they have
rendered loyal service to the Gov-
ernment, they have served the
countiry to the best of their capacity
and when the time for superannua-
tion came, they retired. They have
a right to expect that they should
live in decent comfort, So, I do
appeal that a certain generous atti-
tude might be taken in connection
with the pensioners.

The Finance Minister ig very des-
pondent about the small returns in
small savings. I am not surprised
at it. With high prices and high
taxation, I do not know what people
can save, especially poor people and
the small savings are expected to
come from the poor people, I very
heartily support the suggestions made
by Shri Jairamdas Daulatram just
now about encouraging small inves-
tors. I am very happy to note that
the Finance Minister does not adopt
a stepfatherly attitude to the private
sector, because both the public sector
and the private sector are absolutely
necessary, The public sector has a
great advantage in that it practically
commands a certain amount of mono-
poly in the various items that it
takes up and yet we know that the
results of the public concerns are
most discouraging. The National 1
Projects Construction Corporation
has been, unfortunately, marked by
very inefficient management, by high
quotations, which preclude its compe-
tition with others. There are delays
in the execution of the work and it
is small wonder that the dividend it
has declared is only round about one
per cent. which compares very un-
favourably with the dividends
declared by the private sector. Now,
even last year I pleaded that if the
public sector was to run its business
in an efficient manner, it must have
the proper type of men. Revenue
officers may be extremely efficient
officers, but they are not quite the
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right persons to deal with big busi-
ness problems and it is very neces-
sary to build up a cadre of business
people, so that they could be utilised
to fill the high managerial offices n
the various Government concerns.
Planning, again, is very unrealistic
in several ways, as for example in
the case of coal.

I am very sorry to note that the
encouragement which was given to
new industries has now been taken
away. New industries for five years
were exempted from wealth tax and
that exemption has been taken away.
T think it is a move 1in the wrong
direction, because new industries do
require a little bit of tender care.
It has to overcome many difficulties
which every new industry has to
face. And if you want to encourage
new companies, it is but fair that
full encouragement should be given
to them, .

I congratulate, on the whole, the
Finance Minister on his treating the
private sector not as a step-child,
nor as a Cinderella, His advice to
private companies not to depend on
loans is good, but that advice applies
equally well to the Government and
the public sector, They should not
depend too much on foreign loans
which will, at one time or other,
prove a handicap to our country.

So far as the indirect taxes are
concerned, I do not blame the
Finance Minister for raising the tax
here or lowering it there, but I do
not share his optimism that the con-
sumers will not suffer. The Consumers
are bound to suffer. Yearsago a friend
of mine in business told me that if the
Government raised the tax by one
anng, they would raise their price by
two annas; and I am afraid that that
mentality still persists so that howso-
ever the taxeg be raised they will be
passed on ultimately to the consu-~
mer, and that means the common
man, the average man.

-~ Some reference was made t{o doing
away with the privy purses of the
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Princes, but I am stoutly opposed to
it.

Surr BHUPESH GUPTA: Why?

Pror. A. R. WADIA.:
It may be the ethics of the Com-
munist Party to take away things
like that by a stroke of the pen, but
it will not do for the Congress Party,
which has its own high ethics, to
follow that example, After all it was
a matter of an agreement between
the Princes on the one hand and the
Government on the other. After ail
we should, realise that these are
diminishing payments, and as years
go a time will come when nothing
will have to be paid.

It is not fair.

Surr BHUPESH GUPTA: Rupees.
fifty lakhs are paid . . . !

Pror. A. R. WADIA: Mr. Bhupesh
Gupta has had his say, and
1 think it is my time to say something
about it now.

Tuye DEPUTY CHAIRMAN: Your -
time is almost over.

Pror., A. R. WADIA: There is just
one more question to which I should
like to refer.

Surt BHUPESH GUPTA. Marahani™ -
Gayatri Devi would plead for her
privy purse. Why should a Professor
speak for that?

Tue DEPUTY CHAIRMAN: Let him
have his opinion.

Pror. A. R. WADIA: I have my
own ethics. I cannot forget that we
cannot sacrifice morality for politics
even if it means a little more income.

Madam, we had the misfortune to-
listen to the speech of Mr. Annadurai
the other day. I am very happy that
all sections of the House have opposed
it including Mr. Bhupesh Gupta, and
I congratulate him on it. But if there
is one good that his speech has done,
it is to give a warning to the Indian
patriots who talk tooc much about.
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Hindi as was done only a few minutes
before by my friend, Mr. Nawab Singh
Chauhan, It is a warning to them not
{o overemphasize the importance of
Hindi.” After all English has played
a very great historic role, and it is
no use grudging the eminence of the
English language which it enjoys at
the present moment or the eminence
that the English-knowing people
enjoy at the present moment. I do
wish that if the lovers of Hindi or
other Indian languages really want to
do good to these Indian, languages,
they should refrain from attacking
English. There are one hundred and
one ways of encouraging our own
languages. By all means do it, it is
our sacred duty, it is our sacred mis-
sion, but do not try to run down any
other language because that creates a
sense of frustration.

Madam, I do not wish to say any-
thing more except this. I am glad
that the Budget on the whole is a
good one It holds a balance betwezn
agriculture, the importance of which
is recognised by the Finance Minister,
and industry. It holds a balance
hetween the public sector and the
private sector, and finally between
the different classes of the taxpayers.

Surt BHUPESH GUPTA: Madam,
one question I would like to ask him
with your permission. The hon.
Member said, and I brought it to your
notice, that he went to Pakistan on a
delegation approved by the Govern-
ment of India but was not given any
foreign exchange. I ask him whether
he had brought this matter to the
notice of the Chairman of this House,
because he is a Member of this House,
and he is also a member of the Uni-
versity Grants Commission; but I am
concerned with the subject because he
is a Member of the House who went
on an approved delegation to Pakistan,
and he was not given any foreign
exchange whatsoever. 1 consider it a
serious matter, and the Finance
Minister should furnish a proper
explanation to the serious statement
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he has made, and you, Madam, should
also take notice of it. If Members of
Parliament are treated in this manner
by the Government, you can only
imagine how others are being treated.

Pror. A. R, WADIA: I should like
just to offer a word of explanation.
I did not go to Pakistan as a Member
of the Rajya Sabha or as a member
of the University Grants Commission.
I was deputed by the Indian Confer-
ence of Social Work. So, the two
things should be properly distin-
guished.

Surr BHUPESH GUPTA: Still you
are a Member of Parliament and you
went on a delegation approved by the
Government of India.

Tae DEPUTY CHAIRMAN: Mr.
N. K. Das

Surr N. K. DAS (Orissa): Madam
Deputy Chairman, the discussion on
the Budget comes immediately after
the discussion on the President’s
Address given to a joint session of
both the Houses of Parliament. The
scope of the two discussions is almost
the same, a review of Government’s
policy underlying its programmes of
activity. The budget is not merely a
statement of Government’s receipts
from revenue and other sources and
its  disbursements. It represents,
broadly speaking, a true picture of
the Government’s social and economic
objectives and the policy governing
all its activities. An indication of
this policy we get from the President’s
Address and also from the Budget.
Hence I consider that the two discus-
sions have the same scope and cover
the same ground. It will not be
wrong, therefore, to treat the discus-
sion on the Budget as a continuation
of the discussion on the President’s
Address.

The budget is an annual affair.
Every year prior to the introduction
of the budget various sections of the
public indulge in a lot of guess work
and forecasts as to the taxation pro-
posals that the new year is likely to
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bring. The business community makes
it a point not to miss the opportunity
of reaping a rich harvest out of it.
Without waiting for the budget pro-
posals and for the Finance Bill to be
passed by Parliament, they go on
stepping up the prices of some essen-
tial commodities before the com-
mencement of the year to the great
harassment of the public. They take
no notice whatsoever of a little bit of
relief which may accrue to the con-
suming public as a result of the new
proposals but concentrate on fleecing
the public in respect of other com-
modities for which an increase may
have been proposed. This is an
unfortunate state of things which our
people have to undergo year after
year. One fails to understand if it
is beyond the power of the authori-
ties to put a stop to this mischievous
evil and save the people from the
clutches of the business community.
I would respectfully ask the Finance
Minister to seriously apply his mind
to this aspect of the question.

Now, I come to the Budget. I have
made a close study of the Budget and
I have also read carefully the
speeches which the Finance Minister
was pleased to deliver while present-
ing the interim Budget and also
while presenting the full year’s
Budget. As usual, the Budget contains
many taxation proposals, some of
which are direct and some of which
are indirect,

The Finance Minister has taken
considerable pains to explain the
significance of the taxation measures
in the light of the enormous deve.
lopment programmes that we have
proposed to undertake to work out
the Third Five Year Plan, keeping in
view the limitations of the Govern-
ment’s borrowing power from the
market. Opinions may differ and as
a matter of fact, do differ as to ’the
desirability of, and our country’s
capacity for, bearing the additional
burden. But a Finance Minister has
no other go but to devise more and
more taxation measures to keep up

Fa
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the tempo of the development pro-
z-ammes launched in the country. In
this connection, I beg to draw the
attention of the House to the follow-
ing pertinent observations of the
Finance Minister towards the close
of his speech: .

“Higher levels of taxation no
doubt impose a burden of sacrifice
on our people. The point to remem-~
ber is that there are only two
alternatives to such taxation—
inflation or stagnation Without
the requisite tax effort we would
have to face either an upsurge of
prices which would impose a much
bigger and much less equitable
burden on the community, or a
prolongation of our poverty due to
a slowing down of our develop-
ment. It is against this background
that I would ask the House to con.
sider and support my budget
proposals.”

Therefore, it has to be borne in mind
that taxation and more and more
taxation is a necessary concomitant
of our expanding and developing
economy, and there can be no escape

 from it so long as we are pledged to

appreciably ameliorate the living
conditions of our people so as to
catch up with the rich and prosperous
countries of the world. The only
thing to be pguarded against in this
connection is that the additional
wealth created in the country is
equitably distributed among all sec-
tions of the people and the whole or
bulk of it does not find its way into
the pockets of the privileged few.
Once the paying capacity of the
people is increased, they will not
grudge the additional taxation.

The following are some of the out-
standing features of the Budget and
I hope that they will secure the
general approval of the House;

1. The Finance Minister’s heroic
efforts to almost completely
wipe out the revenue deficit,

2. The abolition of the expendi-
ture tax altogether and the



2327 Budget (General), 1962-63

[Shri N, K. Das.]

devising of other ways and
means to secure the basic
objectives of the tax.

3. The proposed increase of the
wealth tax and the discon-
tinuance of the exemption on
shares held in new companies
as provided in the Wealth
Tax Act.

4. The reduction of excise duty
on grey unbleached cotton
fabrics.

5. The reduction of the
charge on income.tax on
salaries and pensions and
raising of the exemption limit
for provident fund contribu-
tions and insurance premia
to Rs. 10,000.

sur-

I need not refer to the other fea-
tures of the Budget which are more
or less of a routine or common-place
nature, some changes here and some
-changes there. I, therefore, consider
the Budget of Shri Morarjibhai to be
almost on the lines of the Budgets of
Sir Shanmukham Chetty, Dr John
Mathai, Dr. Deshmukh and Shri T. T.
Krishnamachari—no better, no worse.
Personally speaking, I hold on to the
view that having regarq to the condi-
tions of mal-adjustment existing in
-our present society which constitute
a potential source of discontent, a
revolutionary budget to bring equili-
brium where there is disequilibrium
is the need of the hour. But a revolu-
tionary budget cannot be had at mere
will. A revolutionary budget pre-
supposes a revolutionary mind to
work out the same, and that is a thing
which is unfortunately absent. In the
context of the present state of things,
therefore, a revolutionary budget will
have no meaning other than purely
theoretical and academic.

I have already said that increased
-scale of taxation is a necessary con-
comitant of the planned economy we
have been pursuing in the country.
It has also been stated by me that
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people will cheerfully bear the burden
of additional taxation once they feel
that they are much better off than
before materially speaking and that
there is an all-round even distribu-
tion of the additional wealth created
in the country as a result of the
implementation of the successive Five
Year Plans. But what is the position
today? Has the additional wealth
released from the Plans percolated to
all sections of the people in a fairly
equitable measure? There cannot but
be a negative answer to this ques.
tion. 1 should, however, make one
thing clear. I do not believe in the
assertion that the successive Plans
have resulted in making the rich
richer and the poor poorer. 1 can
speak from experience, and anybody
who has actually seen and moved
among the poorer sections of the
people can know it for himself that
there has been improvement, even
considerable improvement in the
condition of living of the poor classes
of people. But this improvement
pales into insignificance when com-
pared with the marked and specta-
cular improvement of the rich and the
privilegeq classes of people. In the
gaod old British days, we had our
Rajahs, Maharajahs, Zamindars and
Talukdars. They had all faded away
or are on the process of fading away.

Surt BHUPESH GUPTA: They are
very much here.

Surr N. K. DAS: But in their place
a new class of people, rich and privi-
leged class of people, has sprung into
existence after independence, who do
not allow the grass to grow under
their feet but go on adding piles after
piles to their acquisitions. It is not
for me to categorically point out who
the rich, privileged classes gre. He
who runs may see them. It is due to
the extreme rapaciousness of these
people, snatching away the lion’s
share and almost monopolising the
gains of the present order of things,
that there is a considerable volume of
discontent surging in the hearts of
the under-privileged people and
people belonging to the lowest strata
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of society. This discontent is gather-
ing momentum day by day and what
it will ultimately lead to is anybody’s
guess. Hence, the reaction to the
taxation proposals envisaged in the
Budget in the minds of those who
constitute the bulk of our people can
be better imagined than described.

2 P.M.

I have just had with me a report
of the alarming rise of the price of
almost all kinds of food articles
including rice and also of other
necessities of life in my part of the
country—Orissa—and I shudder to
think how I will face the situation
on my return home. With this un.
fortunate background in my mind I
am sorry I cannot congratulate the
Finance Minister for the Budget he
has presented, nor do I condemn him
knowing, as I do, that he is absolutely
helpless in the matter, *

Sarr BHUPESH GUPTA: Madam,
on a point of order. Is he helpless?
He is a very powerful man; it is a
reflection on the Finance Minister.

Tae DEPUTY CHAIRMAN: The
hon. Member has not finished yet.
Please wind up.

Surr BHUPESH GUPTA: The
Finance Minister is very powerful

Surr N. K. DAS: He may be power-
ful but as a Member of the Govern-
ment he alone cannot do anything.

Surr BHUPESH GUPTA: 1 agree.

Surr N. K. DAS: The situation pre-
vailing in the country, therefore, calls
for a calm and dispassionate conside-
ration on the part of all of us, irres-
pective of our political affiliations. A
socialistic pattern of society, which I
would like to paraphrase as Sarvodaya
Samaj, is our declared objective.
Planned economy is the medium by
which we hope to attain that objec.
tive.

Tue DEPUTY CHAIRMAN: Please
wind up.
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Surt N. K. DAS: The end and the
means are both laudable, The Plans
we have been working all these years
are our national Plans and not any
political party’s plans. If the Plan
fails and the socialist society of our
conception does not come into being,
there is no hope for the country and
none for any of us, whether we are
in the Congress or not in the Con-
gress, whether we belong to this
political party or that political party.
Therefore, without wasting time and
energy in mutual recriminations we
should join in a supreme endeavour
to reconstruct our society on socialist
or Sarvodaya lines. Any impediments
that come in our way should be boldly
fought and eliminated. While criticis-
ing the working of the Five Year
Plans we often talk a good deal about
corruption and accuse the Govern-
ment machinery for corruption Do
we sincerely believe that our Minis-
ters sitting at the top of the machi-
nery will, with their own effort only,
be able to root out corruption? Cor.
ruption is a social evil; it exists in
all strata of society, . .

Surt BHUPESH GUPTA: Including
the Council of Ministers.

Surr N. K. DAS:....in the services,
in the business community and even
amongst the politicians and where
not. Are not those responsible for
and guilty of corruption . .,

Tue DEPUTY CHAIRMAN: You
have overstepped your time limit by
nearly four minutes.

Surr N. K. DAS: I am finishing in
a minute, .

Are not those responsible for and
guilty of corruption, our brothers,
relations, neighbours and our own
kith and kin? How can we wash our
hands clean if our own men are found
indulging in corruption? Hence the
position boils down to a programme
of education of our people on social,
moral and ethical principles. Obvi-
ously, it is a programme to be worked
out not only by Government but by
all of us jointly.
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One word more; I have one thing
more to say before I sit down. During
the debate on the President’s Address
almost all the Members who partici-
pated in that discussion paid their
tribute of respect and admiration for
the=retiring President, Dr. Rajendra
Prasad. While my respect for the
President is nonetheless, I heartily
welcome his retirement from that
exalted position and his reported
decision to take up Sarvodaya work.
The country has more need of his
services outside Rashtrapati Bhavan.
I would also welcome if, at the appro-
priate time, our revered Prime Minis-
ter, following the suggestion of Shri
Jayaprakash Narayan, goes the way
our Rashtrapati is going.

Surt LOKANATH MISRA (Orissa):
Then who will be the Prime Minister?

Surr N. K. DAS: That is a matter
to be decided by the people then.

Surr GOVINDAN NAIR (Kerala):
Madam Deputy Chairman, it was very
interesting to hear the speech of one
of our friends of the Swatantra Party
on the Budget proposals, and before
I say something about the Budget
proposals I wish to deal with some of
the points raised by my hon. friend,
Mr. Gupta. Now, he painted a pic-
ture, he said it in so many words that
by the burden of taxation the indus.
trialists are getting ruined, they are
getting suffocated.

Surr RAMGOPAL GUPTA: 1 said,
the people.
Sarr GOVINDAN NAIR: H;: said

that capital formation is being retard-
ed. His heart was also bleeding for
the common man. He spoke of the
sufferings of the people on the
streets. All that he said. Now, if
what he said about industrialists is
liue, then it is a matter which we
should seriously consider, but unfor-
tunately, as far as my knowledge
goes, things are the other way. By
Birlas’ own admission, their capital
assets were Rs. 15 crores in 1947,

Today it is Rs. 150 crores. I think the
short time at my disposal will not
enable me to place before you the
facts concerning other monopolists.
The common pattern is shown from
the way in which dividends were
distributed during the last four years.
1 will just place a few figures of
dividends to show how within a
period of four years they have risen:

Lakshmi Mills——70 per cent. of
the paid-up capital within
four years.

Britannia Biscuits—81 per cent.

Tata Oil—61 per cent.

Bengal Paper—984 per cent.

Burn & Co.—105} per cent,

Mettur Mills—155 per cent.

New India Assurance—167 per
cent.
Ambica Mills—150 per cent.

This is the dividend which was distri-
buted within the last four years, and
you may also look at the fabulous
profits these industrialists made
during the last few years. Taking 100
as the base in the year 1950-51, for
the mining industry the profit in
1950-51 was 121, and in 1958-59 it was
291, For those dealing in food articles,
it was 150 in 1950-51, and in 1958-59
it was 508. For metal engineering it
was 127 in 1950-51, and in 1958-59 it
was 190. For cement and paper it
was 154 in 1950-51, and in 1958-59 it
was 250. Shipping 723. Now, it is
1,112. T shall not exhaust that list.
These facts are enough to show that
industries were making huge profits
during these ten years of planning.

[THE VIcE-CHAIRMAN (Smmi M. P.
Brarcava) in the Chair.]

But there is another side of the pic-
ture also.

Everybody agrees that during the
past ten years industrial production
has gone up by 50 per cent. But what
was the fate of the workers? Have
their wages also increased in accord-
ance with the growing rate of pro-
duction? There, you will see, that
the real wages during these years
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have increased only by 27 per cent.
Then, again, the value added per
worker during these years rose from
1,578 in 1947-48 to 2,782 in 1956-57.
That is to say, in 1957 for each rupee
the worker earned, he gave back 3.39.
This shows that while the worker is
working hard, while production had
gone up, the real wages did not

2333

increased to the extent of production,

and the profit they got out of the
work of each worker after deducting
his wage, comes to nearly 239
Again, if you look at the rural sector,
what is the position? Dr. K. N Raj,
writing in the “Economic Weekly”,
has calculated that 30 per cent. of the
additional income of Rs. 1,700 crores
earned in the agricultural sector
during the last decade has been appro-
priated by 3 per cent. of the farmers.
As in the industrial sector, even
though wealth has been produced, it
has been pocketed by a few indus.
trialists. So also in the agrarian sec.
tor, even though wealth was produced
it was pocketed by a small section of
rich farmers.

Now, Sir, a study group headed by
Shri Jayaprakash Narayan on com-
munity development also wmade the
following remarks: “The promotion of
the general prosperity of the village
does not necessarily lead to the well-
being and welfare of the weaker sec-
tion”. Families whose income is less
than Rs. 1,000, according to him, are
80 per cent. Of these 80 per cent.
50 per cent. are having an income of
less than Rs. 500, and innumerable
families, according to him, are having
an income of less than Rs. 20 a month.
Now, Sir, the Central Statistical
Organisation of the Government of
India have also analysed developments
and growth. They say that 60 million
of our people live on an income of
annas five a day and 40 million live
en an income of four annas a day
while 30 million live on an income of
two annas a day. So, this is the pic-
ture that emerges after ten years of
developmental activity. If this plc-
ture is not properly understocod and
if we do not take steps now to change
this pattern of development whereby
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the poor people are becoming poorer
and the rich are becoming richer, it
will be very wrong.

That is not all. There is another
aspect which is worth considering
while dealing with the Budget pro-
posals. If you examine the taxation
policy pursued by the Government
during the last ten years, you will
realise that for the working of the
Plan 1t was not those people, who
pocketed the additional wealth that
was produced, that were made to pay,
on the other hand it was the common
man who was asked to pay. In 1951
the percentage of indirect taxes was
only 64 and direct taxes were only 36.
What is the position in 19617 In 1961
the indirect taxes amount to 72 per
cent. and direct taxes come to 31 per
cent. During this period, of course,
there was growth of wealth in the
country both in the industrial as well
as the agricultural sector, but the
benefit of that growth was reaped by
a few people at the top and the vast
majority of people were suffering. But
these very people who did not really
benefit by the Plans, they were taxed
through indirect taxes by the Govern-
ment to pay for the Plans. This is a
sad state of affairs, and I thought that
after a proper assessment of the whole
situation the Finance Minister would
make a bold departure from the past
and introduce some radical elements
in the Budget proposals.

I completely agree with my hon.
friend, Mr. Das, who said that
Morarjibhai was following very loyally
the footsteps of his predecessors from
Mr. Shanmukham Chetty downwards.
This is not what was expected of him
because after ten years of planned
development we are naturally con-
cerned with certain mainfestations
both in the economic as well as in the
political field. And the question
before the Finance Minister and the
Government is: Are you going to take
adequate steps to check this particular
trend of growth? That is the main
question. If the Finance Minister had
that approach, he would have come
forward with entirely different
proposals.
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[Shri Govindan Nair.]

Sir, one of our hon. friends, while
speaking about the Budget proposals,
criticised the demand put forward
from our side for stopping.the privy
purses. We were discussing the ques-
tion of stopping doles to refugees and
the stand taken by the hon. Minister
of Rehabilitation was that after giving
doles for fifteen years the Government
felt that a time had come when these
doles should stop and they should be
rehabilitated otherwise., Now. I put
the question straight to you. Now, it
is fifteen years after independence and
during all these fifteen years you have
been helping the rulers to rehabilitate
themselves with huge amounts of privy
purses and now surely they can stand
on their own feet. They are contesting
elections. They are fighting for their
rights and why should you now con-
tinue to give them privy purses? Our
suggestion is that you could very
easily save this Rs. 5 crores instead
of taxing the ordinary man on cigaret-
tes. I cannot understand the ethics
which my hon. friend Prof. Wadia
was trying to explain. What is the
ethics about it? After independence,
when the States were taken over or
merged with the Republic of India, of
course for a few years, some kind of
help was necessary and it was given.
But is it to continue?
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Surr N. M. ANWAR (Madras): On
a point of information. Will not the
hon. Member, when he gives a pledge,
try to keep up to that pledge? Here
is a Government which  has com-
mitted itself to a pledge to the Prin-
cely Order for the tremendous
amount of  sacrifice  they have
rendered and the integration was
purchased for a song

(Interruptions)

Surt BHUPESH GUPTA: The ¢lec-
tion manifestoes of the Congress—
they are filled with broken pledges!

Surt GOVINDAN NAIR: Do you
mean to say that they were bought,
as you said, by giving a song? Let
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us not forget the historic conditions
in which those States merged with
India.

Suri N. M. ANWAR: Some 560
States were brought together just for
a song. .

Surr GOVINDAN NAIR: They were
not brought together for a song. You
should remember that the people in
the native States were urging and
fighting for independence and they
would never have tolerated the Prin-
ces to have had their own way. It is
known that the then Dewan
of Travancore tiried to  have
an independent Kerala and
some other States also tried the
same. What happened? But then
the people were behind the Govern-
ment of India and were for indepen~
dence and any attempt on the part ot
the Princes to keep out would have
been futile. They knew it and they
intelligently agreed to the conditions
imposed by the Government of India.
Let us not forget these facts. Are
you going to pay all the old Maha-
rajas? If you are to go by that con-
vention there are not only these 600
people but there may be 6,000

(Interruptions)

Surr BHUPESH GUPTA: Then you
would have taught the Maharanis to
be nurses rather than Swatantra
leaders,

Surr GOVINDAN NAIR: Now the
time has come when you have to stop
the privy purse and that money has
to be diverted for national develop-
ment.

The Finance Minister spoke about
foreign exchange difficulties. Many of
our Indian nationals have accounts in
foreign countries. They have assets
in foreign countries. That can be
mobilised. Their patriotic sentiments
can be worked up and that money
can be utilised to relieve us of our
difficulties.

Again during the Second Plan we
were told that from the current re-
venues, some Rs. 350 crores would
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come for developmental works That
was what the planners said That was
what the Government also thought,
but what was the reality? Not only
that not a single ple came from the
current revenues but Rs 50 crores had
to be found from additional taxation
to meet the expenses on non-develop-
mental works  Non-developmental
works do not mean works like educa-
tions, health, etc but they are for
general admmistration and other
things So, if some attempt was made
on the part of the Government to cur-
tail the unnecessary expenditure ins-
tead of taxing the poor man, on his
tea, etc, that money could have been
found You have found that mationa-
lisation of 1nsurance 18 a profitable
business You know with what diffi-
culty the Fmance Miistry had tried
to create some confidemce 1n the
banking industry You know what
happened I do not want to

2337

T VICE-CHAIRMAN (SErRt M P.
Brarcava) How long do you want to
speak?

Surr BHUPESH GUPTA-
go on

Tue VICE-CHAIRMAN (Surt M P
Brareava) Then your time will be
curtailed

Let him

Surt BHUPESH GUPTA Al] right

Surr GOVINDAN NAIR I need not
mention about the great instability the
private banks faced at one time, es-
pecially immediately after the crash of
the Palai Bank and 1t was with great
difficulty that some confidence m
banking was restored I now put the
question straight to the Finance Min-
ister Why should you create a situa-
tion wherein you agam, after § or
10 years, come with the story of an-
other Palai Bank crash and say that
you did not know 1t would happen?
Why do you not nationalise the banks?
Why not that wealth also be used for
the development of our country?

There 1s another point which, while
we discuss about planning and deve-
lopment, we have to bear 1n mmnd I
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spoke about the disparity of mcomes
in our country So also, there 15 an-
other disparity which you cannot
1gnore, that 1s the regional disparities
existing today You know how our
hon fiiend Mr. Annadural was making
out a case for a separate State of
Dravidistan How could he arrogate
to himself that position of speaking
for the entne South I cannot under-
stand We people 1n Kerala never
agreed to that kind of Dravidistan
nor anybody m Mysore is holding that
view nor the people in Andhra are in

favour of Dravidistan So,
how could he arrogate to
himself that position and say

“T am speaking for the entire South”
I cannot wnderstand 1t but all the
same you have to take note as to
what 1s the soil on which such trends
and tendencies are growing? Unless
that 1s understood and corrected, I
feel that you will also be unknow-
ingly or unconsciously helping the
hands of people like Mr Annadurai
There 1, a common saying In  oul
State of Kerala I remember, while
I went for some public meeting to
discuss about the promotion of plan-
ning activities, somebody rose up and
asked “If you want to get propel
allocation, there is only one way and
that 1s you also should start an or-
ganisation Iike the DMK If you
start that and then if Government’s
representatives go to Delhi they will
get something” So, this kind of feel-
mg 1s growing among people 1n re-
gions where the developmental acti-

vities are not helpimng them to get
out of their backwardness.

I do not say that 1t 1s pertaining
only to the South That 1s wrong

Take Orissa in the North Take the
case of Uttar Pradesh What 1s their
position? It 1s not a question of
South o1 North It 15 a question of
uneven development; and speaking
about Kerala, some friends were feel-
ing that these Communists, who are in

the Opposition, ate alway, making
out a case for unreal things But
today when I speak before you, I

have an authonity whom all of you,
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1 am sure, will accept. He is Dr.
P. S. Lokanathan, who, you know, is
the Director General of the National
Council of Applied Economic Research.
He recently conducted a techno-eco-
nomical survey of our State and has
now come forward with his recom-
mendations. While we Thad been
pleading with our hon. Ministers here
for some special attention to be paid
to our State, with sweet words they
used to brush it aside. This can-
not continue for long. Now, what
are the facts that this survey has re-
vealed? We have only a small area,
1'2 per cent, of the whole of Indis
and our contribution to the national
income—the wealth we produce even
within our small area—is 3:4 per cent,,
but because of overpopulation bur
per capita income is only Rs. 232
while the all-India average is Rs. 261
thus leaving a difference of almost
Rs. 30. Unemployment, everybody
knows, is the highest in our State.
Density, I need not mention, is also
the highest and I shall not go into
all those details. But suffice it to
say that after conducting a study of
the entire position Dr. Lokanathan
has now come to the conclusion that
to cover up the gap that exists bet-
ween the development in Kerala and
that of other parts of India in order
that the per capita income of a man
in Kerala may be on a level with
that obtaining in other parts of India,
by 1971 an investment of nearly a
thousand crores of rupees, both in
the agricultural and industrial sectors,
must be made. This will help to raise
the per capite income in Kerala to
Rs. 410 by 1971.
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Sart N. M. ANWAR: All for Kerala?

Sarr GOVINDAN NAIR: Not in
one Plan. And, now, Dr. Lokana-
than says that the investment during
the Third Plan should be of the order
of Rs, 400 crores and that in the
Fourth Plan it should be of the order
of Rs. 600 crores.

[ RAJYA SABHA ]
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Sar1 LOKANATH MISRA: But
you must contro] your population,

Surr N. M. ANWAR: Why don’t you
control it?

Surt NIREN GHOSH (West Ben-
gal): Lakhs of people died in West
Bengal due to starvation but what
came out of it? Was the problem
solved?

Surt GOVINDAN NAIR: We are
going in for family planning and all
that but still we are a vigorous people
and not only the rate of birth is high
but the rate of death is also low.

Dr, Lokanathan has suggested 1his
not in order to raise the per capita
ncome above that of people in other
parts of India but in order to reach
their level. For ten years at least you
have to make this investment—of
Rs. 400 crores in the Third Plan and
Rs 600 crores in the Fourth Plan. He
has also suggested that migration from
our State should be encouraged. This
morning, while we were discussing
about the rehabilitation of refugees
from West Bengal in Dandakaranya, 1
thought that Dandakaranya was a vast
area and there would be no harm if
some of our people are settled there.
Nobody can beat the people from
Kerala in the matter of cultivation.
They are the best cultivators and
much propaganda is n'ot needed to
tell them that modern methods and
innovations should be adopted in agri-
culture. They are very good at that.
But what they lack is land. Whether
it 1s in Dandakaranya or in any other
place, give us land and we will see
that it is improved and much national
wealth is produced to feed you all
I think these two proposals put for-
ward not by a Communist or any
politician for getting votes but by one
of the most eminent economists of our
country who have made a  special
study of the subject, namely the pro-
posal for an investment of a thousand
crores of rupees within ten years on
the industrial side and the proposal
for encouragement of migration of
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peopla from Kerala to sparsely popu-
lated regionsg like Dandakaranya or
any other argnya should be taken
seriously.
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Sart GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh): Some from
Kerala are already in Maghya Pra-
desh.

SHRI GOVINDAN NAIR: That rela-
tes to only a few families. I am not
talking of a few families being taken.
That you will find in any part of India
but the main question is, are you
prepared to tackle this problem in a
big way? Give us some 15,000 square
miles of land somewhere and we will
establish a new Kerala there.

Sarr N. M. ANWAR: Lebensraum?

Surr GOPIKRISHNA VIJAIVAR-
GIYA: Not at one place.

SHrr GOVINDAN NAIR: One ‘or
two places. We can have further
discussion about those details and we
can take decisions later on but the
main point is, and for which I want
a reply from our Minstry here
is, whether they are prepared to
accept this proposal put forward by
no less a person than Dr. Lokanathan?

Now, I should be excused when I
say that in every matter we are
rather ignored or slighted. The other
day one of our friends was complain-
ing about the discriminatory attitude
taken up in the formation of the Min-
istry as far as this House is con-
cerned. He said that proper represen-
tation was not given and all that. It
is a legitimate matter and I do not
deny that but then look at Kerala.
We have only one Deputy Minister.
Even in this we are ignored.

Sart M. S. GURUPADA SWAMY
(Mysore): Is not that enough?

(Interruption)

Surr GOVINDAN NAIR: That is
another matter. You may also raise
it. If it is the case that the Con-

-
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gress Party does not have competent
persons, then as they have done in
Kerala, where they have taken some-
body on lease to be the Chief Minis-
ter, they can follow that principle
here.

Smrt N. M, ANWAR: And you are

i prepared for that?

SHr1 GOVINDAN NAIR: Not that
we are prepared.

Suri BHUPESH GUPTA: We will
not allow Mr. Govindan Nair to be
taken on lease.

Surr GOVINDAN NAIR: Not
Govindan Nair but they can find an-
other Pattom Thanu Pillai here, The
point is that from eyery aspect people
in Kerala fcel, even the Congressmen,
as to why they are being ignored like
this. They have their own grievan-
ces and complaints. Then they come
into the Congress Party and they say
that they are a small group. So, the
difficulty is that we are in the south-
ern-most corner and we are small
State but full of problems. How to
bring those problems to the notice of
the people here at the Centre is the
biggest problem for us and I hope
Government will pay due attention
to these two recommendations.

Surt SHEEL BHADRA YAJEE
(Bihar): Madhya Pradesh is

Surt BHUPESH GUPTA: What are
you saying? Please get up and say.

Surt SHEEL, BHADRA YAJEE:
They are complaining that Madhya
Pradesh has been completely ignor-
ed. What are you saying about
Kerala?

Sart GOVINDAN NAIR: 1 do not
say that every State should be ade-
quately represented. When it came to
a long list of fifty, then I say that this
was also neglected. There was also
reference to some other Stata

Surt M. S. GURUPADA SWAMY:
You want more Ministers or more
land.
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Suri GOVINDAN NAIR: We want
more land, not more Ministers.
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(Interruption by Shri Sheel Bhadra
Yajee)

Surrt BHUPESH GUPTA: You could
not get a Deputy Minister’s post even
now. Even in the fifty you could not
get in Why are you interrupting?

Surr GOVINDAN NAIR: In conclu-
sion, T would like to request you to
pay due attennion to the recommen-
dation made by Dr. Lokanathan re-
garding the further investment in the
Third and in the Fourth Plan and
encouragement of migration to other
parts of India where we can go and
which are sparsely ‘populated.

About the Budget proposals I have
only one point more to add. The
Finance Minister seems to be in a
very complacent mood. He has said
that the price level has been stablis-
ed, production has gone up and that
the fiscal policy of the Government is
responsible for this stabilisation. That
is the claim he has made. I could
not understand it. It is true the
price level is stabilised. But at what
level? Now, the Government, in an-
other part of the Budget, have made
provision for increasing the D.A. of
the Government servants. Why?
According to the Pay Commission it
is only when the prices rise above 13
points and they get stabilised at that
point for a year that the question of
increasing the D.A, is taken up. Se,
the prices have gone up and have
been remaining at that level for a
pretty long time and that has been
admitted by the Finance Minister
when he says that special aliocation
has to be made for paying more D.A
to Government employees. Is this the
kind of stabilisation of which he 1=
feeling proud? Now, the prices have
stabilised at a very high level and
during all these years they were not
able to do anything to check the
prices. That is the fact of the matter.
And a new vocabulary is brought in
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and they say voluntary system of
fixation or something like that. So,
it was not the fiscal policy of the
Government that worked. It was tha
ordinary law of capitalism that has
worked and the ordinary man is pay-
ing through the nose for the ordinary
things of life, That is a serious -
matter which the Government should
take note of and something has to be
done at least to check further rise in
prices and to bring them down as far
as possible, Even after the Budget
proposals have come out the prices of
things are going up in Delhi, Calcutta
and all other important citles.
Everywhere the prices have gone up
and I think the Government should
take adequate steps to see that there
is some control over these prices.

Surr T. SRINIVASAN (Madras):
Mr. Vice-Chairman, Sir, the very fact
that the Budget has been under heavy
fire from the right ag well as from the
left shows that it has struck the
happy mean and has kept the balance
between the various sections of the
population in our country. After all,
the main problem is to raise produc-
tion, to make our people more econo-
mically-minded and to add to the
national income of the country. Un-
less we put into the pot we cannot
get in the spoon. At the same time
this Budget has taken care to hold
the scales even between the agricul-
tural sector and the industrial sector,
the people with fixed incomes, the
rich, the labourers and the salaried
classes. In fact it will be very diffi-
cult to think of more even-handed
justice as regards the various sections
of our people. Being the second
Budget in the Third Five Year Plan
the taxes had to be raised to a level
such that it hurts. We all like to
take but not to give and this Budget
has made everybody to give the maxi-
mum consistent with social justice
and with the Plan. Unless we give,
until it hurts, the problem of poverty
in our country will not disappear

In these past ten years, whatever
might have been the criticism that has
been levelled against the Government,
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the fact is that even agricultural pro-
duction in this old country has gone
up by 42 per cent. Industrial pro-
duction has gone up by 75 per cent.
and national income has gone up by
42 per cent. in the course of ten
years and during these ten years the
population has increased by 21 per
cent. I say unless we are determin-
ed to be carping in our criticism, it
will be impossible to find any hole n
this Budget. We have been borrow-
ing ideas from all the leading coun-
iries of the world without at the
same time giving the go-by to our
democratic way of life. We have
been borrowing from abroad, we have
used the method of deficit finance, we
have been raising fresh taxes and we
have been building up such an eco-
nomy that it will not discourage in-
centive but rather encourage it. So
much for the method by which and
according to which this Budget has
been drawn up.
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I think if we are determined to see
our country through this vale of
poverty, in which we are very nearly
at the bottom among the countries of
the world, we must co-operate with
the Government and must be ready to
pay the taxes. There is here a
balance between direct taxation and
indirect taxation. People with in-
come have got to give; people who
consume have got to give and people
with wealth have got to give. After
a’l, the super tax in our country is
about the highest in the world and
so we have hardly any right to criti-
cise those people who are called
capitalists according to the ideology
of some people. On the other hand,
we must remembér, when we talk
about heavy taxes on consumption,
that the taxes on income have got a
very limited scope. Agricultural in-
come belong to the States. Taking all
this into consideration, balancing one
factor against anothar, it will be im-
possible to conceive of a budget more
proportionate, more considerate to the
interests of all sections of the people
and more in the spirit of social
justice. On the other hand we must
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think that thYs is perhaps the largest
amount of taxation that ever any
Indian Government has raised. It is
also the Budget in which the greatest
proportion of the mnational expendi-
ture goes to developmental services.
We have yet got to go a very long
way for we have got to raise the
standard of life of our people.

Having saii all this, I do not mean
to say that there are no points on
which we have a grouse against the
Finance Minister. For example, the
non-developmental expenditure is still
on the high side. Practically, the
hon-developmental expenditure has
taken up the additional taxation
which has been imposed during the
Becond Five Year Plan. I am sure
the Government will bend their mind
?hsee that this is kept within control.

e proportion remains constant but
the absolute amount has gone up.
This is a matter that deserves to be
looked into.

There is another thing of which we
have heard much in the past week.
Federation is a difficult form of Gov-
ernment and we are trying to hold
the balance even between the unitary
forces anj the federal forces. The
difficulty in a federation is that the
States begin to look upon the Cen-
tral Government as a kind of provid-
ence and do not pull their full weight
in the matter of raising taxes and in
the matter of enforcing economy in
expenditure. I think the Central
Government ought to look into this
and see that the States pull their full
Weight in the federation. Year after
Year the amount which the Central
Government gives to the States is
going up, and this is rather incon-
Bistent with the spirit of devolution,
Wwhich we must keep in view all the
While when we are strengthening the
forces of national integration,

The third thing which 1 would em-
Phasise, though with a certain amount
of hesitation, is this. Under the
British we used to complain that the
Defence expenditure was on the very



Budget (General)
1962-63

[Shr1 T Srimivasan |

high side But independence has got
1ts perils as well as its privileges. If
you look at the absolute amount
spent on Detence, the amount has
been increasing, but the amount has
not increased adequately And today,
considering the world situation, con-
sidering the position on the north-west,
north-east and the north, you cannot
say that India can afford to go to
sleep over the Defence Budget On
the other hand, as Cromwell said
“Trust 1n God and keep your powder
dry”, I am afraiy our Defence ex-
penditure also deserves to be looked
into.
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So, all things considered, we should
rather be glad that this Budget marks
a new high, firstly, in regard to the
amount of taxes raised and secondly,
in regard to the manner in which 1t
1s spent On this note I would like
to conclude my remarks on the
Budget.

Surt NAFISUL HASAN (Uttar
Pradesh) Mr Vice-Chairman, we ate
in the midst of the second year of our
Third Five Year Plan This plan
was approved last year by Parha-
ment and like the other Plans, it has
already got the approval of the whole
country during the last General Elec-
tzon I feel that when considering the
Budget we should have in view ine
Plan We cannot consider the Budget
except 1 the context of the Plan We
should take stock of our achievements
during the past year and see whether
or not the Plan has been worked ou*
In a satisfactory manner Juring that
period

I have a copy of the “Economic
Survey” supplied to us for the year
1961-62 Remembering that produc-
tion has got the first priority mn cur
Plan, let us see what our achieve-
ments have been Wduring the past
year On page 3 we have got figures
about agricultural production On
rage 4 we have got figures about pro-
duction 1n agriculture-based industries
and on page 5 about ‘output in bastc
industries’ All these figures clearly
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show that appreciable progress has
been made in all duections of
course, there have been shortfalls in
certalp 1tems and the present Budge!
pioposals, after giving an explanation
for them, do propose to make up for
them The fact that the Plan has
been satisfactorily worked out during
last year 1s 1n 1tself sufficient to
Justify the present Budget proposals.
The Budget pioposals do propose to
take us a long way on the path or
comp.eting our targets fixed for the
five years of the Plan

This Budget, as has been said by
some hon Membels, has been attack-
e] both from the Right and from the
Left As far as criticism from the
Right 1s concerned, nobody need be
surprised These people do not be-
heve in socialism, in the particular
1deals on wh ch this budget and plan-
ning are based They are opposed to
planning They are opposed to ever
nationalisation of basic industries 1
do not think 1t 1s necessary for me
to take the time the House 1n giving
answers to the crniticisms levelled by
them

As regards criticism which comes
mostly from the Communist Party,
there are mainly two pownts Num-
ber one 1s that this Budget 1s not
taking us far enough to our goal of
socialism, that our steps are slow.
The other criticism which 1s levelled
1s that there has been no attempt to
bridge the gulf between the high and
low 1ncomes of the country No
doubt 1t must be admitted that our
progress 1s slow towards the goal
But having regard to the methoas
open to us, having megard to the
sanetity which we attach to our Con-
stitution—in which due respect has
to be paild to property and other
tf‘undamental Rights possessed by in-
dividuals—the steps have got to be
necessarily slow We cannot ex-
propriate people overnght When
we proceed 1n a democratic way, the
change has to come about after some
time It may be that the gulf bet-
ween the high and low 1ncomes
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remains as wide as it was, but we have
to consider the emphasis on different
priorities.
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Our first priority is to step up our
production both in agriculture and
industry. We are taking all the steps

needed to do that. For our re-
3 p.M.sources we are getting aid from
foreign countries. We are going
even to the length of borrowing

money from foreign countries. What
are we to do? Shouid we keep the
capital of our private people idle?

It must be used to step up productiorn.
That is the first priority, and unless
we step up production and increase
our production to the extent that our
consumer goods or whatever we pro-
duce match the money in circulation,
unless we reach that goal, there will
be many difficulties in our way. The
money in circulation being more and
the consumer goods being less, na-
turally there is bound to be inflaticn
We are taking steps to lessen the
effects of inflation by encouragmng
saving , by our policy of taxation,
and so on, but actually the real re-
lief will come only when our goods
are in a quantity enough to match
the money which is in circulation
For that purpose, as I have said, our
first priority is to go on  producing.
There also production alone will not
help us, but it should be production
at a price so that we may compete
with others in the prices of goods.
That alone will enable us to export our
goods outside. Otherwise, if other
countries are producing at a lower
price, naturally our goods will not be
acceptable to other countries. Un-
less we increase our exports 1n com-
parison with our imports, of course
the balance of trade will be against
us and we will always be short of
foreign exchange.

Looking at the Budget from the
point of view of the Third
Five Year Plan, 1 thing the

Budget is a balanced one
and well conceived, and I congratu-
late the Finance Minister on it. I
will just in passing touch two or three

[ 8 MAY 1962 }

General Discussion 2350
points. First of all, in order to
achieve our objective of production
we must have sufficient electric
powe., because jt is only with electric
power that we ean step up our pro-
duction, both agricultural ang indus-
trial. Unfortunately, during the last
period we have not been able to make_
progress as expected. Some schemes
could not be fully given effect to. I
hope proper attention will be paid to
this matter. Then there should be
regiona] distribution of power. Every
region should have the opportunity
to develop its industrial and agricul-
tural production in equal measure, It
was said about the heavy industries
that it was not possible to locate them
in every region. I accept that posi-
tion, but as far as the opportunity for
dcveloping the small-scale and cot-
tage industries and agriculture is con-
cerned, I think every region should
have as far as possible equal distri-
bution of electric power,

One word about this electric power.
I understand that hydro-electric
power is the cheapest, and we have
got sufficieny scope for its develop-
ment in the country. Only it requires
more time to give effect to g particu-
lar scheme. When once the scheme is
given effect to, we can make sufficient
headway. This method of generatiorn
of electricity involves the least
amount of foreign exchange. There-
fore, my suggestion is tMat it should
be encouraged.

In the Budget we have both direct
and indirect taxation. An attempt has
been made to see that the effect of
indirect taxation is the least on the
poor but I feel that at least there are
two items, tobacco and matches, in
respect of which the effect of the in-
crease of taxation is bound to fall on
the poor classes. It was said by the
hon. Finance Minister in his speech
that one match box at present costs 6
naye paise and that this little addition
to the tax will not in any way lead
to any increase in the price. But
probably he knows already that
the price has gone up by one naya
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paisa, It is now available at 7 naye
paise, The businessman knows how
he can transfer the burden of taxation
to the consumer.
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I have just to add my own view to
the unfortunate condition in which
our public sector undertakings are
working. The profit shown is practi-
cally negligible. There is something
definitely wrong somewhere, ang I
think the matter requires to be se-
riously looked into.

One word about the conditions on
our frontier, I will not dilate much
on that point. As far as Pakistan is
concerned I will just read a line:

clle o Koy gr ol Hled y<ipsS a0

b Iyy3 28y Slogu yam Jolhayy
b'l,go
F[fat s gaTT 39 oy R F JIREAT,

78 difeet # ARTE 98 T9Er § )
That has been our attitude, anq I
hope we will continue this attitude,
and this alone will bring happy re-
sults,

One line about China. They have
been trying our patience to the ut-
most and I am in full accord with
the policy that is being followed. We
are trying to isolate them. All the
world’s opinionis against them. But
we should not forget—I am quoting
another line:—

Seol & SUy g S 2
- 2L Y Dl e s
Hem # ford 7w &7 § 9vfis,
og T A awr wwvd )
Thank you very much, Sir.

TrHE VICE-CHAIRMAN (Smri M. P.
BuArcava): Mr. Ruthnaswamy. Twelve
minutes please.

Surt M. RUTHNASWAMY (Mad-
ras): Mr Vice-Chairman, the Budget

[ 1 Hindi transliteration
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introduced by the Finance Minister
this year as in previous years is a
mixed dish. It is both an ordinary
Budget, as we are used to in modern

civiliseq countries, and it is also a
planners’ Budget. One part of the
Budget relates to revenue which

might be useq for financing increase
of schools, of hospitals, of roads, and
the other amenities of civiliseq life.
The other part of the Budget relates
to Plans, mainly for the development
of industries by State, that is by the
Government. It seems to me that the:e
two parts of the Budget might be
usefully separated, the normal gov-
ernmental Budget from the special
planners’ Budget, money for the busi-
ness enterprises of the Government
being raised by loans and money for

| the normal work of a modern gov-

ernment being got from taxation.
These public enterprises would be
put in the charge of public corpora-
tions, the loans and other finances
required being raised in the open
market, the Government also contri-
buting to these loans. In that case tax-
ation would not be so high as it is in
the present Budget, Loans for busi-

ness enterprises and the financing
of these enterprises being put
into the hands of rpecial cor-
porations would also incidentally

prove how popular these public en-
terprises are because when loans are
raised in the open market for public

enterprises financed and managed by

the Government, the extent to which
these loans are subscribed by the
people would show the extent of the
popularity of these public enterprises.
Revenue raised by taxation ang not
used for financing public enterprises
would be used for, as I said, the deve-
lopment of schools, roads and publie
health, all of which the Finance
Minister regretted in his speech he
could not afford money for. Other-
wise, high taxation such as is provid-
ed for in the Budget is unavoidable.

The Budget Speech, as we look at
it is one long appropriation clause,
appropriation of money from the
rich, appropriation from the poor,
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appropriation from the low income
group, appropriation from the mer-
chants, appropriation from the trad-
ers, appropriation from the consum-
ers, appropriation from all kinds of
people. The tax on companies has
been raised from 45 per cent. to 50
per cent. No more exemption is to
be granted for new companies and
there is a whole corps of direct taxes.
In Mrs, Barbara Ward’s opinion, direct
taxation in India is among the high-
est in the world. And alsg her opinion
may be quoted that the small sums
collected through these increased
taxes on companies and corporations
would only serve as disincentives and
affect adversely the development of
industry. Is this the Finance Minis-
ter's way of encouraging private en-
terprise? Promise we have in plenty
but performance is rather poor. On
more than one occasion, the Prime
Minister and the Finance Minister
especially, when facing associations of
private enterprise, have been very
fond of saying that they are not
against private enterprise, that they
are all for private enterprise. But is
this piling of taxes upon companies
and corporations the way of encour-
aging private enterprise? In the words
of the poet, these representatives of
private enterprise may say,
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“It is true, you want to dissemble
your love.

But why did you kick me down-
stairs?”

And as for indirect taxation, there
are increases pf taxation in excise
duties on a number of articles in ad-
dition to the old excise duties on
kerosene, sugar and cotton fabries.
We have now increased the excise
duties on the finer species of cloth
and other necessities of life. The
danger about indirect taxes is that it
is sp easy to hide; they are practically
invisibie. That is the danger from
the citizen’s stang point. From the
Government’s stand point the danger
is that they are encourageq to jm-
pose new taxes, new duties, in the
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form of indirect taxation and increase
the burden of taxation. It is thjs in-
visibility of indirect taxation that
constitutes at once the weakness of
and the danger to the Government.
As a result of the increase taxation.
as a result of all the monies spent
upon public enterprises, as a ~esult of
the deficit financing, as a result of
fore'gn loans, large sums of money
have been thrown upon the people
and prices keep soaring Spokesmen
of the Government speak of holding

the price-line. The way in which
the Government holds the
price-line is like the rider

of a runaway horse holding the hor<e.
The horse runs away with the rider.
No doubt the rider holds on to the
reins. Who is riding whom is the
question. And may I ask; why the
Finance Minister has not exploited
that other source of revenue, namely,
reduced expenditure? There is not a
word in the whole of the Finance
Minister’s gspeech about the ways and
means of reducing expenditure, The
expenditure on civil administration
has been mounting since the year of
independence. In 1950, the -~ost of
civil administration—I am speaking
only of the cost of the administrative
services-—apart from the cost of the
service; rendered by the administra-
tive departments, was about Rs. 25
crores, In 1960-61, it hag become
Rs. 58 crores. In 1961-62, it is Rs. 60
crores and in 1962-63, we are -romis-
ed the leap forward—the only leap
forward in our economy—to Rs. 70
crores. Thus it is about a 100 per cent.
increase in the costof administration.
When this is pointed out, we are told
by the Finance Min ster that the in-
creased cost of administration is due
to the expanded economy. But, where-
as the economy in he past fifteen
years has expanded by about 20 ‘o
25 per cent., the cost of civil adminis-
tration has risen by about 100 per
cent,

[THE DEPUTY CHATRMAN in the Chair]

Parkinson’s Law is in full swing in
the Secretariat. Some 2 or 3 years

‘
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ago, Madam, an interesting and autho-
ritative book was published on che
organization of the Governmen: of
India. There you find how secretariats
are formed, how secretariats increase.
You have a Secretary and he must
have two Joint Secretaries and each
of these Joint Secretaries two Deputy
Secretaries and each of these Deputy
Secretaries must have two Under
Secretaries. And as it is, in one de-
partment—-I do not remember which
department it i —there are 45 mem-
bers 1n the officer grade of the Sec-
retariat, It was the ambition of the
old statesman that he should grow
two blades of grass where one grew
before, but the ambition of the Con-
gress statesman seemg to be to grow
two secretariats where one had been
grown before,
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Suri BHUPESH GUPTA: You are
not quite correct, to grow even more

Ministers.

Serr M. RUTHNASWAMY: You
cannot have secretariats without
Ministers and you cannot have Minis-
ters without secretariats,

Surt BHUPESH GUPTA: The sec-
ratariat grows in arithmetical propor-
tion but the Ministers grow in geo-
metrical progression.

Sarr M. RUTHNASWAMY: I turn
now to deal with certain criticisms
against the Swatantra Party, One
Member of the Congress Party in the
valour of his ignorance said that the
Party stood for a Pol ce State, If only
he had read the manifesto of the
Swatantra Party he would have see%
that it is not a Police State party but
is a social welfare party. We are also
having plans but our plans look to
the strengthening of the foundations
of the economy, to build more village
roads, to builq more village wells, c¢
reconstruct rural houses, to ensure
that land holdings are economic, so
that the foundations, as I said the
other day, the infra-structure of our
economy may be strengthened. With-
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out doing all these things how can
you speak of a take-off as the Prime
Minister so often does? It is only by
developing and strengthening these
foundations, these essentials of eco-

nomic  progress—village industries
village welfare, rural recons-
truction—it is only in this

way that you can step up agri-
cultural production, and agricultura’
production is the foundation, is the
basis of all other production.

Also I might plead for a fair deal
for the States. It is true that the last
Finance Commission has been fair,
and the Government has accepted most
of the recommendations of the Finance
Commission, but with regard to all
the grants ang subsidies made by the
Central Government to the State
Governments may I ask that the Cen-
tral Government should not insist on
the principle ang practice of matching
grants? It is only when the States are
prepared to find 50 per cent. of the
cost of any venture that the Central
Government is willing to advance the
other 50 per cent. But then most of
our State Governments produce defi-
cit budgets year after year. They are
deficit Governments and how can you
expect them to follow this principle
and practice of matching grants? You
have almost hamstrung them by in-
sisting on their adoption of the policy
of prohilntion, My State, as it was
undivided, lost Rs. 20 crores of an-
nual revenue when prohibition was
introduced in it, and even now, after
its division, after its partition, after
the severance of Andhra Pradesh and
Kerala from the olg Madras State,
even now the annual loss of revenue
from prohibition would be about Rs.

20 crores there, When you have
handicapped your State Govern-
ments in this way, how can you

expect them to follow this practice of
matching grants?

Surt ARJUN ARORA (Uttar Pra-
desh): The hon. Member should re-
member that it was the leader of the
Swatantra Party, Shri Rajagopala-
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chari, who introduced prohibition in
that State, and he is denouncing his
own leader.
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Surr M. RUTHNASWAMY: That
was when he belonged to the wrong
party, the Congress Party,

Surt BHUPESH GUPTA: Now he
belongs to the party of the Maharani
of Jaipur; you must understand that.

Surt M. RUTHNASWAMY: He
might have done worse than that.

Now, Sir, I conclude that this is not
a people’s Budget but a planners’
Budget. “Perish people’s prosperity
rather than éur precious Plans” seems
to be the theory underlying the fram-
ing and the passing of this Budget.

Lastly, Madam, when taking leave
of the Finance Minister and his Bud-
get for the time being I would offer
him not my congratulations but my
sympathies. He is an able man, a
competent man, a man of principles;
some of them may be wrong but at
least he is conscientious in following
those principles. With all that he is
the prisoner of an ideology, and being
the prisoner of the socialistic ideo-
logy he cannot but produce the kind
of Budget that he has produced. My
sympathies, not my congratulat’ons,
go out to him,

Suri BHUPESH GUPTA: He said
something about the D, M. K. de-
mand. What have you to say?

Surr M. RUTHNASWAMY: It is
absolutely irrelevant to a discussion
on the Budget.

Surt BHUPESH GUPTA: 1t 1s
absolutely irrelevant since you have
got the support of the DMK

Surt AKBAR ALI KHAN (Andhra
Pradesh): But he is with us in start-
ing privilege proceedings against that
paper. There I think the professor is
vith us, because it is a matter of the
privilege of the House.
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Surt V. V. SARWATE (Madhya
Pradesh): Madam Deputy Chairman,
it is claimed and justifiably claimed
that the Budget is framed with a
view to achieving our avowed object
of the establishment of a Welfare
State on the socialistic pattern of a
classless society. But how far we
have succeeded in  achieving that
object will depend on the results we
see, and the rapid and marked pro-
gress made in the field of production,
of new -ndustries, of developmental
activities and Plan projects speak for
themselves. But these monumental
works and efforts entail Hercu'ean
efforts and colossal expenditure, and
because of the deficit financing which
has been indulged in, the attendant
evilg crept into the administration.
For example, the glaring disparity
between the high and the low-paid
Government officials  still remains.
Not only that. In spite of the raising
of the salaries the harassment and
the difficulty experienced by the low-
paid Government employees still per-
sists. The ever-rising pricegs and the
rising cost of living index more than
counterbalance whatever the increase
in salary they received. While talk-
ing about the salaries, Madam, I have
to say that my attention was drawn
to the fact that though the rise in
salaries hag been granted to the Gov-
ernment employees generally, there
is a certain slab of Government offi-
cials  whose pay range I think, fis
below Rs. 400 per month or there-
about and who, somehow or other,
or because of some technical flaw or
difficulty have not received any bene-
fit of the rise in sa'aries. Then again
unemployment in the country is also
on the increase. In spite of our pro-
jects, and new industries, the figures
for unemployment that we receive
from time to time are very discourag-
ing. I shall not dwell upon the Bud-
get figures, etc. because the time s
rather limited but I shal] make a few
observations regarding some specific
points,

Madam, the British left us a legacy
of the Indian Civil Service. The
Indian Civil Service as then constitu-
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ted was aptly and rather satirically
described ag saying that the members
of that Service were rarely Indian,
never civil, and about ‘Service” 1t
was said that they considered them-
selves masters
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Suri BHUPESH GUPTA I can
refresh your memory Shri Jawahar-
lal Nehru in his autobiography has
described 1t as kept’ Services

Surt V V SARWATE The Indian
Administrative  Service, TAS  ale
their successors Except for the
first description, because they are all
now Indians, I see no change in the
pattern of the rest of the description
Madam by having a class of highly
paid  officers 1n the Services as
constituted today and as they aie
today, we are creating, in our efforts
to establish a classless society, a new
clasg by itself

The ruleg for the conduct of enqun
agamnst Government servants are so
framed that even 1if the Government’
or the competent authority ate
morally convinced about the gwlt of
an official, 1t 1s almost well-nigh 1m-
possible to get a conviction and they
are very rarely punished There have
been instances voiced in both Houses
of Parliament in the past that a cer-
tan high Government official was
found to have been engaged in certain
transactions which were considered
rather improper The reply of the
Government in the House was that
the disapproval of the Government
was conveyed to the officer concerned
And, then, the result was that the
officer resigned from the Government
service and got a higher-paid job
the very firm whose transaction wes
under discussion 1n the House The
punishment, as I understand the law,
should be salutary 1f not deterrent,
but this sort of punishment 1s neither
salutary nor deterrent but ‘encourage-
ment punishment’ The rules re-
garding the conduct of enquiry of the
Government servants have been
framed by these officers themselves
and, therefore, they have taken pre-
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cautions for their safety 'These rules
should be suitably amended so that
after the Government is morally con-
vinced about the guilt, they should be
able to take proper action and mete
out punishment

As jegards local-self government,
Madam, although the subject 15 a
State subject, still we have a Minis-
tiy which deals with that subject,
and, therefore, our Government i»
also responsible for 1t It 1s an un-
questionable fact that the finances of
the local-self government bodies are
far from desirable and attempts are
being made from time to time by all
concerned to augment their finances
A Local Finance Enquiry Committee
was appomnted by the Government of
India of which the late Shr1i R K
Sidhwa was g member The Com-
mittee has long back submitted 1is
report to the Government but very
few of 1ts 1ecommendations have
been acted upon One of the main
recommendations of the Committee
was that since the Government of
India, in 1ts  effort to increase its
revenue tries to pounce upon some nf
the resources of the States existing
in the Concurrent List, the States m
their turn pounce upon the resources
of the local bodies who have not got
the strength to fight back The re-
sult 1s that the local-self government
bodies have always to be at the mercy
of their State Governments Theie-
fore, one of the main recommenda-
tions of that Committee was that a
separate 1st of taxes, which could be
exclusively leviable and recoverable
by the respective local bodies, in
their respective areas, should be in-
cluded 1 the Constitution 1itself
Certain items which are considered
all the world over to be the legitimate
resources of the local bodies should
be taken out of the existing lists and
a separate list comprising those
1items should be added to the Consti-
tution  Actually as long back as
1950 or 1951 there was a proposal by
the Goveinment of India that an
amendment to the  Constitution
should be moved by which the termi-
nal taxes could be transferred to the
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local bodies and a draft was actually
prepared in the Government of India
office I wag then the Secretary of
the All-India Local Bod es Federa-
tion and I received a rep'y to  taat
effect from the then Health Minister
It was said that the Government of
India was consudering finalismg the
draft, but there was no proposal of
dropping the idea altogether But
somehow or other the 1dea has been
dropped altogether
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I will give you another example.
The motor veh cles tax mcome which
was a legitimate source of income of
the local bodies has been taken away
from the local bodies by the States
concerned

The third and glaring mstance
which happened 1n this Hcuse during
tne last Session was that prior to
that there wag a Raillway Passenger
Faies Act of 1957 When the Bill for
enact ng that law was before the
House, 1t was declared that the addi-
tional taxation proposad or bpassenger
fares was with a view tc esarmarking
that additional imcome so that 1t
could be distributed to the respect.ve
States 1n a propoition to be fixed by
the Finance Commission, and that in-
come, 1n turn, would be distributed
to the respective local bodies of the
States concerned, because 1t wds
meant for the local bodies Perhaps,
there was not a strong oppasition
then In the last Session sr so there
was a Bill for repealing thot Act At
the time of the considerat on of that
Bill I expressed the doubt that if we
repealed that Act the money so ear-
marked under the statute wou'd be
merged in the raillway fare itself and
therefore there would be no separate
entity of that money And, therefore,
I had asked the question as to what
the guarantee was that the local
bodies would get that money  The
reply of the then hon Deputy Fin-
ance Minister was that the Finance
Commuission would look mnto the
matter and 1t was not for them +to
say Madam, the Finance Comm s-
sion, as recommended by the Govern-
ment in the Notification, has stated
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that the same fixed amount or per-
centage would be distributed to the
States for the next five years Now,
five years are over and nothing has
happened That means that the local
bod es would continue to get what-
ever was guaranteed to them under
the statute for five years only and no
more after the lapse of five years,
and the passenger fares which were
not to be increased permanently
then because of this merger of excess
fare into the passenger [ares, have
increased permanently. That 1s the
pos tion Therefore, we do not under-
stand how the local bedies are now
to depend on the assurance of the
Government given on the previous
occasion regarding the coufidence of
the local bodies in the State Gov-
ernments and the Central Govern-
ment. In this connection I would
like to relate a story,

Tue DEPUTY CHAIRMAN: You
have two minutes to relate that
story L

SHrt V. V. SARWATE: There was
a certain couple which was being
married The father who was marry-
ing them, after performing the
necessary rites, as was the usual cus-
tom, gave them a piece of advice. He
said, “My son and daughter, you
should have faith mm Ged. If you
have faith in God, your married bfe
would be happy” The s*n was like
myself, an atheist and he expressed
his doubt. He said, “Father, 1s there
any God? Please show me, I must
know whether there s God or not.”
The father said, “No, my dear son,
you must have faith Knowledge is
not necessary”. The son would not
agree Then the son expressed his
doubt “How can we have faith
without knowledge?” bhe asked. The
father said, “I will reply By an illus-
tration. You are married today.
After a year or so, you will have a
bonnie son Some friends will visit
you and they will ask your  wife:
‘Whose bonnie child is this?* Your
wife will proudly say' ‘He is my son’,
because she knows 1t, that 15 know-
ledge, but If the same question were

]
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to be put to you and you reoly that
he is your son, that my dear son, is a
matter of mere faith.” So, I express
my doubt about having faith in the
Government’s declaration that the
local bodies could be guaranteed to
get the money realised through the
Railway Passenger Fares Act.
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In the end, I would nuofe a Sans-
krit sloka. In spite of all this I do
agree that in the present circumst-
ances and the deficit financing, the
Finance Minister hag done best of
a badq job. He could not have done
better. Therefore, we must all co-
operate and join hands in the dcve-
lopment and planning of our country
and I conclude by quoting the
Sanskrit gloka:

afwrar 9 faar fAzar = wmfr
afgar frmat 7 fonfa =

FHA
qqH

FAAT 99 |
Faa  fewfa =T

RULT)

The people, we, the Adminisirators
and the Government as we'l as  the
governed, if all join hands, I am
sure—

T WL AT AL AHAT T
#ife dqr

JUAYH ARH WL TG
Hfgerq T |

Tt DEPUTY CHAIRMAN: The
Deputy Minister of Finance. How
long will you take?

TeEe DEPUTY MINISTER IN THE

MINISTRY or FINANCE ('SHRIMATI
TARKESHWARI SINHA): Half an hour.

Madam Deputy Chairman, the
debate hag been going on for a few
days now. Though the reply to the
points raised by hon. Members here
will be made by our Finance Minis-
ter tomorrow, I am here to reply to
some of the poimnts which probably
he may not be able to reply to be-
cause of the time being short. Many

[ RAJYA SABHA ]

General Discussion 2364
points have been raised but I would
try to cover a few. The difficulty of
the Finance Minister is, as it has

been pointed out by many hon
Members, that he has to walk on the
most crowded and complex of the
economic roads which is called the
middle road because the first and

fundamental thing that the Finance
Minister has to do is to bring a sense
of stability with progress. When we
have wedded curselves to the system
of mixed economy, certainly the
Finance Min‘ster has to see that with-
in the concept of the socialist pat-
tern, we have to realise a balanced
economy.

-In many ways, the problems fac-
ing our economy today are without
a parallel. More than in many other
countries, we have extended the
scype of the public sector to include
production and distribution of a wide
range of goods and materials and
services as well, At the same time
we have to operate within the frame-
work of parliamentary democracy.
This is exactly the position which has
given thiz unique privilege to this
country to have a balanced and pro-
gressive growth of economy and to
do social justice within the marlia-
mentary democracy or within the
parliamentary framework of demo-
cracy. You know that in countries
like the U.S.A, Japan, the U. K
and others, in Western Europe, ad-
ministration of productive activity is
removed from the immediate orbit
~f public control, In the Soviet type
of economy, the administration of
productive enterprise does not get
mixed up with the process of parlia-
mentary discussions and parliamen-
tary consent. Therefore, what we
have to evolve in the coming years
is a system which would gsee that a
balanced economy is maintained with
soeial justice, And that can only
come by going progressively through
a way whereby all sections of the
society feel that social justice is being
done to them.

Many speakers, mostly those who
claim to be of the extreme left but
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also claim to have a lot of reasonable
amderstanding of our economy, have
ventured to say that the wealth of
this country of mostly the productive
wealth of this country is owned by
a few families or few firms. Nothing
could be as misleading as that. Pro-
bably the Members were taking their
quotations—they did not quote but I
aunderstood that the quotations were—
from Dr. Hazari’s book wherein he
has maintained that the ownership of
wealth or the assets of the compa-
mijes are more or less in a few hands.
I wculd like to mention that the
figures which he has mentioned, pro-
bably relate not to the ownership of
wealth by seven families but to the
total value of assets of the com-
Ppanies in which 7 of 8 groups might
have a substantial interest, but I
must inform the House that even this
controlling interest is not defined in
any precise manner. It has no refer-
ence to the majority of the share-
holding by a few families or by cer-
tain families or even management
by the members of those so-called
«controlling interest families. I would
like to mention here that hon. Mem-
bers should recognise that apart from
the arbitrary definitions of this con-
{rol, it is not quite correct, not quite
proper I should gay, to identify the
value of the assets of the companies
‘with the perscna] wealth owned by the
families which are supposed to have
substantial control on these companies,
That is simple travesty of facts and
logic, both. For, it is a well-known
fact that in the modern corporate
system, the ownership of the assets of
the companies is generally widely dis-
iributed. I would like to mention for
the information of hon, Members that
jt ig the same Dr. Hazari who has
‘made this contention that in the Tata
Iron & Steel Company the Tatas
appear to hold only about 5 per cent.
of the total equity—only 5 per cent—
and the L.1.C, alone holds more equity
than the Tatas and the bulk of remain-
der is owned by a large number of
individualg and trusts. 1 would not
‘take the time of the House in narrat-
ing the details of other companies but
‘this is one specific instance.
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Surt NIREN GHOSH: Is it not a
fact that through manipulation of
shares one or two interests control
a company? It is known to the busi-
ness world for a long time.

SHRIMATI TARKESHWARI SINHA:
The secrets are known to both sides
of the House. In fairness to
the fact and argument, it is
hecessary that we should confine
to the facts which are knowr
to us publicly., When he found his
argument was falling down very
rapidly, he could not hold himself. |
would request him to bear with me
Wwith a little more patience and thai
is the reason why I want to bring
these facts to the notice of the House
It is not a fact always to say thal
those so-called controlling interests
are the real controlling interests of
the greater part of total wealth ir
this country.

Then, Madam, I come to anothel
point which Mr. Dave made. He saic
that the rise in agricultural produc
tion was due to increase in acreage
rather than increase in activity. It i
true, Madam, that in respect of cer-
fain crops like cotton, jute anc
sugarcane there has been a substan-
tial increase in acreage over the las
decade but it would not be correc
to say that it is increased acreage
which is primarily responsible foi
the growth of agricultural production
I would like to quote somg
figures in  this connection, Fo!
instance, for the total area unde
foodgrains which accounts for gbou
three-fourths of the total acreag
under cultivation the increase wa
from 240 million acres in 1951 to 28
million acres in 1960-61 which make
an® increase of about 16 per ceni
but the increase in output, afte
allowing for improvements ani
statistical coverage, was as much as §
per cent, and, therefore, the conten
tion, the argument, put forward b;
Shri Dave is not quite objective.
think ncbody can doubt, and every
body perhaps agrees, that the yiel
per acre in the case of all the cror
is still very low in India and effor
have to be made and are being mad
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to enhance or increase the yield, to
improve agricultura] methods by
giving Dbeiter geeds, Dbetter agri-
cultural  implements, insecticides,
better irrigational facilities and, I
think, as a result of the pro-

grammes implemented in the last few
years, there has been some increase
in this field, I would take one specific
example, that of wheat. The average
yield of wheat was 656 lbs. per acre
during the First Plan period and the
average for the la~t three ycars of the
Second Plan works out to 716 1bs.,
which means an increase of about 9
per cent. The increase in the case of
rice works out to 18 per cent.

I then come to another point which
he and some other hon, Members rais-
ed and that relates to the dividend
declared by some companies. He made
the point that in view of the high divi-
dends declared by some companies
there was a case for imposing a cer-
tain graduated scale of taxation on
companies on the lines of graduated
taxation on personal income. There
are, I think, one or two points which
deserve consideration at this stage.
Madam, in the case of older
companies, it is often misleading to
take the percentage of dividend dis-
tributed as a criterion of profitability.
Mr. Dave knows with his experience,
he is well versed in the subject, that
in a large number of cases these com-
panies have ploughed back profits over
a period of years. Although I am not
talking of all the companies like this,
but mostly the companies which have
existed for a number of years, which
have been in existencze for a long time
and have done well have ploughed
back a percentage of their profits oVer
a period of years and the result has
been that although their paid-up capi-
tal may remain relatively small, the
total capital employed in that parti-
cular business is quite large. A better
test of profitability, therefore, would
be te relate gross profit, that is profits
including managing ageney remunera-
tion, interest charges, tax provision
but excluding depreciation, as a pro-
portion of the total capital employed.
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On thiz basis, the return on capital in
the cotton textile industry—I would
like to give this specific example of
the cotton textile industry—varied
between 34 per cent. and 64 per cent.
except in 1951 and 1955 which were
exceptionally good years for the cot-
ton textile industry when the dividend
went as high as 12 per cent. Those
were the exceptional years. Similarly,.
in the case of tea plantations the re-
turn also flucluated very widely, It
was only 1'4 per cent, in 1952 but the

average for the period 1955 to 1958
works out at 10 per cent.
Mr. Khandubhai Desai, Mr. Dave

and a few others made the point that
in a situation like ours, in our pre-
sent economy, there were various cir-
cumstances which led to windfall pro=-
fits and they said that these had got
to be taken intd account in determin-
ing the tax structure, Well, there is
no doubt about it that there is a lot of

force in this argument., Government
are gware of the problem but the
question really is, how to devise a

system which mops up windfall pro-
fits without imparing in any way the
incentive to produce and improve the
efficiency and increase economic acti-
vity. I am sure, Madam, that the Gov-
ernment is very much concerned
about this problem. We realise that
this is a complex problem and there
is also not a single solution for that
problem. May I tell the House that
in the future also we shall see, and in
the present day-to-day activities also
we try and bring forth measures, to
bring in that excess amount, into the
orbit of the public exchequer.

Surr ROHIT M. DAVE: (Gujarat):
May I know as to how they are do-
ing it?

SurtvaTt TARKESHWARI SINHA:
There are various ways that we have
got. This time also, we have levied
Capital Gains Tax because of this cons-
ciousness, We would like to encou-
rage new units to come into produc-
tion o that the excess profits, wind-
fall profits, may not go into monopo--
listic hands. A Committee is also
working to find out how much of the
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national wealth has gone into how | the final outlay to fall, There is a

many hands This 1s being primarily little mistake in his conclusion. In

done to see how we can distnibute fact, in 1959-60 there has been a

the economic activities among various
channels so that the excess profits may
not go to those companies which by
their certain situation may have a
monopolistic tendency or set-up

Surr AKBAR ALI KHAN- Has any
time-lim:t been fixed for this Commit-
tee to submit 1ts report?

SHriMATI TARKESHWARI SINHA:
I think hon Member, have expressed
their concern from time to time about
the report of this Committee and the
Committee has taken very seriously
all this advice given by the hon. Mem-
bers The Commuittee is looking into
this but 1t 15 a complex problem That
report has got to be acceptable and
hence hon Members will understand
the difficult nature of the problem
We do not have many statistics

Surt AKBAR ALI KHAN: Wil it
be ready before the next Budget?

Surmmart TARKESHWARI SINHA:
I cannot really give an assurance
about the date but I can only give
$his assurance that the Committee is
very anxious that the Report should
be given to this Parliament and to the
Government 1n as short a time ag pos-
sible and I shall again refer this to
the Committee and say that Mem-
bers have expressed their concern.

Madam, Mr. Dave asked as to how
we are going to do that, That is exact-
ly why we want that economic pro-
duction should be distributed by State-
controlled bodies like the State Trad-
ing Corporation so that we can take
the productive goods and distribute
them equitably. That i one of the
ways by which we want to reduce the
scope for windfall profit.

4 pMm.

He referred to the Economic Classi-
Rcation of the Ceniral Government
and drew this conclusion that there
was a general tendency for the per-
eentage of gross capital formation to

steady increase in the proportion of
gross capital formation to final out-
lay The proportion was 365 per
cent in 1959-60, 40°5 per cent 1n 1960-
61, 42 6 per cent 1n 1981-62 and 42'7
per cent in 1962-63. It may also be
mentioned here that the gross capital
formation pertains to direct capital
formation by Government and
departmental undertakings only, It
does not take into account the loan
and the advances made to public
enterprises or public undertakings or
to the State Governments for pro-
ductive purposes. In order to find
out the impact of the Central Gov-
ernment’s budgetary operations on
capital formation we must add the
financial assistance given by the Cen-
tral Government for capital forma-
tion to the State Governments and
also to non-departmental under-
takings like public undertakings and
various other activities which are
productive. If one looks at all into
the figures given in para 21, page 29
of the Economic Classification and
also in table 2'1 in the BEconomic
Survey, 1961-62, 1t will be <een that
the capital formation out of the
budgetary resources of the Central

Government has been stepped up
very considerably. From Rs 99
crores in 1950-51 it has gone to

Rs, 449 croreg in 1955-36 and further
to Rs 767 crores in 1960-81 'The
Budget for 1962-63 provides for
Rs. 1,095 crores towards net capital
formation. Altogether, therefore,
while expenditures of a current
nature have increased considerably,
they have not done so at a faster rate
than  expenditure on productive
investment. That is the point T want-
ed to make here.

Then 1 would like to refer to the
point raised by many Members in the
House in regard to the low return
on money mvested i1n public enter-
prises Mr Govinda Reddy when he
spoke gave a figure of 0'36 per cend
ag the return on investment by the



2371 Budget (General)

1562-63

[Shrimati Tarkeshwari Sinha.]

Central Government in industrial and
other undertakings. This is a little
misleading because while calculating
hon. Members have probably includ-
ed even the investments in under-
takings which have only just started
production; for instance, the Hindu-
stan Steel has taken up a huge
amount but it is stil] overcoming the
initial difficulties normal in large
industrial undertakings. But if one
takes the operating results of some
ot the established  Government
undertakings like the Hindustan
Machine Tools, Travancore Minerals
Limited, Hindustan Cables, Hindu-
stan Antibiotics, Hindustan Insecti-
eides, etc. it will be seen that the
total  profits after providing for
depreciation and taxation as a pro-
portion of paid-up capital and
reserves range between 10 to 15 per
cent which does not compare un-
favourably with the Reserve Bank's
estimate of 105 per cent for public
limited companies during 1959-60.
But I accept that there should not be
any sense of complacency but we
have to bear in mind the peculiar
situation in which the public sector
undertakings have to work, the glare
of publicity in which they have to
work, while the successes and failures
'of private enterprise are not given so
much publicity.

Sart AKBAR ALI KHAN: For
instance?

Sarimatt TARKESHWARI SINHA:
For instance, in many of the private
enterprises we do not know what is
happening to them in the initial
years while the public enterprises
because public money is involved
always have to function wunder the
glare of publicity. From the time
they are born their performance and
their prospects are assessed in pub-
lic debates, public discussions and
public controversies.

Surt ROHIT M. DAVE: What about
the sumt of Rs. 450 crores which
these public sector undertakings are
going to contribute?
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SurmMATI TARKESHWARI SINHA:
I think hon. Members must not be very
very pessimistic. We shall certainly
see that it comes. I may tell the
House that there were public sector
enterprises even before like the Posts
and Telegraphs, Telephones, Defence
Production, Railways, etc, They were
publicly owned and managed from
before and because they were being
managed for a long time they have
gained the necessary and valuable
experience and have been able to
build up the necessary trained per-
sonnel. I would like to mention here
that the Indian Railways, though we
have been facing transport difficulties
and other things—but that does not
detract from the fact—are one of the
very very few railways in the world
which operate continuously on pro-
fit,

Surt DAHYABHAI V., PATEL
(Gujarat): And there has been conti-
nuous rise in passenger fares also.

SuriMATI TARKESHWARI] SINHA:
That is bound {o happen. If we
increase the economic activities the
whole freight system has also got to
be correlated with the price structure,
with investments, with economic pro-
ductivity and so on and so forth.
Madam, we also started the manage-
ment of public undertakings with a
system of distribution because we
considered them to be public utility
services from the very beginning If
we had started with our public sector
programmeg on a profit and loss basis,

certainly our performance would
have been much better. Because
there were acute scarcities in the

country or because of circumstances
we had to make these public sector
projects public utility projects. For
instance, take the case of the irriga-
tion and power projects. The House
knows and, Madam, vou know also
that the irrigation projects—I would
like to» mention the figure here—have
probably taken up more than four-
fifths of the total provision. .
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Surt AKBAR ALI KHAN: That is
understandable. But the criticism
levelled against such  commercial
enterprises is that they are called
commercial but at the same time they
are not run as efficiently as private
companies.

2373

SurtmaTi TARKESHWARI SINHA:
If you go on eliminating these public
utility enterprises like irrigation and
power projects—because there was a
demand that power must be supplied
cheap—and if you also eliminate
those industries like the steel etc. to
which I have referred, then we have
made profits, I did mention this—
hon. Members did not probably hear
me—] was quite clear in my conten-
tion that their average profits have
been more than 10 per cent which
compare very favourably with the
estimate made by the Reserve Bank
that the profits of the public limited
companies should be 10'5 per cent.

We must realise the complexities
of the problem. We have to take
the whole thing in an objective
manner. There are certain industries
which have made profits while there
are certain other industries like
steel—ag I myself have said—which
have taken up a big proportion of the
public funds but they are getting over
the normal teething troubles. And
here 1 should say that I do not see
any other industry that has passed
through a shorter road to prosperity
than what our steel plants are doing.

Surr NN SRI RAMA REDDY
(Mysore): It is said that apart from
these irrigation projects, power pro-
jects, etc., purely in industrial pro-
jects the Government is supposed to
have invested about Rs. 900 crores or
perhaps Rs. 850 crores out of which
they are not earning even Rs. 2 or
Rs, 3 crores. May I know if this is a
fact?

SarrmaTr TARKESHWARI SINHA:
Well, that is exactly what I am tel-
ling the House, that on the invest-
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ments that have been made on the
Projects the proportionate return has
not been there. But some of these
Projects were conceived to protect
beople from floods, protect them from
famines and to protect them from
natural calamities. Only after the
Second Five Year Plan came into
eXistence, only in the last term of the
Second Five Year Plan, our thoughts
went in this direction that the publie
enterprises should also be considered
on a profit and loss basis. Since the
brofit-making idea dawned only
Tecently, the performance of publie
enterprises has to be judged having
regard to certain situations that were
ctreated and to certain phenomena
that were created. I do not deny
that continuous efforts must be made
to ensure that an adequate return is
secured by the community on the
Vast amount of capital that is being
Invested on our Railways, power
Plants, fertiliser plants, steel plants
and the like. As was pointed out by
the Finance Minister himself in the
Budget Speech, it is only by making
Dast  investments pay for future
investments that the rate of economic
growth can be accelerated. This
Mmeans not only efficient and economi-
cal operation of the public sector
undertakings, but it also involves a
policy of charging a proper price for
the products and services supplied by
the public sector. I would request
hon, Members—Shri Bhupesh Gupta
and his Party—who were so voci=
ferous in regard to this point that if
he thinks that the public under-
takings must be paying, also to make
similar appeals to the workers’
unions. If they speak with one voice
here and another voice outside, that
will not help us. Outside they say:
“You take all the money that you can
squeeze from the Government or
from the public sector enterprises.”
Here they say that the public enter-
Prises must make profits and they
must produce economically. Their
voice of understanding must be the
same, both in and out of the House.
That is the only thing I have got to
Say, .

1



Budget (General)

1962-63

Sur AKBAR ALI KHAN : Mr.
Bhupesh Gupta is not here.

s F.
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SurimMAaT TARKESHWARI SINHA:
Well, his Party Members are there.

Surt AKBAR ALI KHAN: Our
friends will take note of it,

SurimaTi TARKESHWARI SINHA:
There is another point that is very
important, that is in regard to the
prospects of DBritain joining the
European Common Market, Mr.
Govinda Reddy raised this point and
I would like to say a few words
about that. The terms on which
Britain would join the European
Economic Community are still being
negotiated and it will take some time
before a clear picture would emerge
of what the consequences of Britain’s
entry are for countries like India.
There are, however, certain points on
which our stand is clear.

I would like to tell the House that
in all our discussions we have
emphasised the need "for suitable
safeguards to ensure that trade,
which is dependent on preferences, is
not abruptly disrupted. It is our hope
that transitional arrangements will
be provided to facilitate a smooth
change-over to the mnecw situation
created by Britain’s joining the
Common Market. But apart from the
transitional arrangements, a country
like India is entitled (o expect that
the kind of policy which the UK.
had so far pursued towards the rest
of the Commonwealth could, with
advantage, be adopted by the indus-
trialised nations towards the develop-
ing countries as a whole, 1 think
that in respect of certain items If
duty-free entry or entry on preferen-
tia] terms is kept up, it could give
advantage also to the other countries
which are members of the BCM. The
range of products to which duty-free
entry will be accorded should be as
large ag possible and not restricted
only to primary commodities,

+ -
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The problem of primary commodi-
ties has become an international
phenomenon. All the primary pro-
ducing countries are very anxious to
maintain stability of the prices, but this
cannot be done if the primary pro-
ducts are not joined with industrial
products, and a well-balanced export
market is evolved internationally as
well. Therefore, I say that it is im-
portant that all quantitative restric-
tions affecting our exports—and there
are many of these prevalent in the
Common Market countries—should be
abolished. Such restrictions are con-
trary to the spirit of the General
Agreement on Trade and Tariffs and
the Common Market countries are
not justified in maintaining such res-
trictions on the ground of balance of
payment difficulties, This, broadly,
hag been our stand.

We have also made it clear that
rather than thinking in termg of
associating some specified countries

in a special way with European
Common Market, the better course
would be to select as large a list of
commodities as possible, both primary

products and processed goods, to
which  the European - Economic
Community will give duty-free
access. In this duty-free approach fo

the products of the developing
countries, other industrialised nations
of the world should also join. It
should be a basic form of economic
activity, covering international trade.
Every country is trying to help the
other under-developed countries, It is
a moral obligation of the United
Nations Charter. It is a moral obli-
gation of all the well-developed
countries to support in the develop-
ment programmes of the under-
developed countries. This will be
one way in which they could really
give assistance to the under-developed
countries to fulfil their ambitions, to
cherish their hope of progress and
betterment.

Well, Madam, it iz not possible, at
this stage, to predict what the ultl

-~
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mate outcome of the present nego-
tiations between Britain and the
Common Market will be. But one
thing is clear, ie., the future of
international trade and the world
economic relations will depend great-
ly upon whether the choice is in the
direction of more liberal trade
policies or whether there is a conti-~
nuation of restrictive practices. This
has a deep significance for maintain~
ing good international relationships.
It is also very necessary that the
countries which are at present mem-
bers of the European Economic Com-
munity should realise that this is
part of a general programme of
acsisting the under-developed coun-
tries, for maintaining mutual good-
will between the democratic countries
of the world,

Serr NIREN GHOSH: Which are
the democratic countries of the
world?

SarivaTt TARKESHWARI SINHA:
That you know better than I do.

Surr NIREN GHOSH: You call the
imperialist countries ‘democracies’.

SuarimATt TARKESHWARI SINHA:
If all the countries are democratic,
I have nothing to say, I would be
most happy personally. But I do
not know. I cannot really clarify and
I cannot enlighten my hon, friend.
The hon, Member knows better. Well,
I may inform the hon. House

M. GOVINDA REDDY

Before the hon. Minister
proceeds to the next point, may I
interrupt with your permission?
After I made the point with regard to
the European Common Market, I
read in the newspapers that Britain
has placed her nine pointg before the
Common Market countries and thzt a
certain sort of agreement has been
reached with regard to those nine
points. May I know if the Govern-
‘ment has any information in that
Tegard?

SHRI
(Mysore):
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Surimart TARKESHWARI SINHA:
I do not know whether we have
received any official information., I
would not be able to say this. It came
out just now in the press and ] shall
have to find out whether officially we
have any information in our Ministry
about that. But I may inform the
hon, Member that so far as our
policies are concerned and our stand
is concerned, we shall always look
to the general commitments made by
all the countries which are now mem-
bers of the European Common Market
under the General Agreements on
Trade and Tariffs and we shall ftry
to press our point of being considered
on a just basis, on an equitable basis
and on the basis of commitments that
have been made previously under
GATT, ) -

- -

Then, many hon. Members have
raised the question of prices and have
expressed concern about the effect of
rise in prices on the fixed income
groups. Government are aware of
the need to prevent price rises es-

pecially in respect of essential com- .

modities. The Third Plan, for ins-
tance, recognised that the levels of
wholesale prices and cost of living
were already high at the com-
mencement of the Plan and that it
was essential to ensure that there was
no accentuation of inflationary pres-
sures in the course of the Third Plan.
The Plan has also realised with great
sincerity that the levels of living of
the more vulnerable classes in the
society have to be safeguarded. - — -

-

Hon, Members know about the trend
of prices in the last few years, It is,

oY

true that at the commencement of the: ,

Third Plan the general
wholesale prices

1956. But I would also like fo in-
form this august House that in 1961-
62 there had been a distinct improve-
ment in the price situation. For the

index of,,
was about 30 per .
cent. more or higher than in March .

.

year as a whole, the general index of .

wholesale prices averaged 125.1, which
was only fractionally higher than the
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average level of prices in 1960-61. In
1560-61 it was 124'9. Broadly, the
upward trend in prices was reversed
since July 1961 when the index was
128-6, and gradually it came down to
122:9 in December, 1961. Since then
the level of wholesale prices has
been more or less stable around this
level. The latest index for April 21,
1962 was 123'9 and was about 1'2 per
cent lower than a year ago. But I
agree that though it is frue that there
has been a relative stability in the
level of prices in recent months,
prices of food articles have
not declined. However, on present in-
dications, there is no likelithood of
any marked pressure on prices of
foodgrains ; and other food arti-
cles in the course of the coming few
months. But then the price structure
depends so much on the vagaries of
the cltmate that it becomes difficult
to predict for the future months.
When we had a price rise in the
Second Plan, though the prices of food-
grains were more or less stable, the
prices of -oilseeds, tea and industrial
raw materials went up, and therefore
the wholesale price index went very
high. It did not come down though
the prices of foodgrains were more or
less stable in the latter part of the
Second Plan.

Surt ROHIT M. DAVE: Has the
hon. Deputy Minister noted that after
the Budget every month the index
number of prices has gone up for the
last two or three years?

SurrmaTt TARKESHWARI SINHA:
Every Budget has its tremors, and the
hon, Mr. Dave knows that very well.
Being a mature student of economics
1e knows that these sudden pressures
ilways come at the time. They im-
nediately precede or follow the Bud-
tet. 1 think hon. Members stressed
he point that the price of matches
1as risen. But we in our Ministry
lo some sample survey. We send our
reople to find out the exact price. It
5 now learnt that the price of matcheg
as again come down to 6 naye paise.

AN Hon. MEMBER: Speculation.
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SurimaTi TARKESHWARI SINHA:
Naturally, as the hon. Member here:
says, this rupture and instability in
the price structure is because of spe—
culative psychology. But I agree that
though the price line has been held
at a stable level since the commence-
ment of the Third Plan, the Govern-
ment should not lose its grip over
the situation. We have to devise va-
rious ways and means to prevent un-
due increase in prices in the coming
months, and there is no denying the
fact that a careful watch has to be
kept and will be necessary over the
trends in prices in the coming years.
But, as Mr. Khandubhai Desai point-
ed out in his speech, we cannot think
of our price structure going back to
the pattern of 1945, because the whole
economic activity has given a higher
tempo to our economy. Therefore, we
have to judge the price structure im
the context of the total economy. Iff
there is a decline in agricultural
prices, what will happen to the farm-
ers? As it is, we see that the farmers
lack initiative, When the Ford
Foundation Team came here to study
the prospects of agricultural produc-
tion, it 'made a specific reference to
this question.

Surr NIREN GHOSH: Forraw jute
this year they have got only Rs. 22
or Rs. 23 per maund.

SurimaT TARKESHWARI SINHA:
That is what I am saying. The hon.
Member has the same view which we-
have. They say that prices must go
down. But 1 cannot speak with two
tongues. Either the prices have to be
balanced ...... (Interruption) If the
prices go down, what will happen?
During the last phase of the First
Plan the prices of agricultural com-
modities went down and there was.
such a lot of uproar from the farmers
and agriculturists. That is why I was.
mentioning to the hon. Members, if
they would have a little patience, that
the Ford Foundation Team which
came here to study the prospects of
agricultural production in India made
the specific reference that the most .
important thing to do here was to
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make the agriculturist more agricul-
ture=minded, more production-minded.
The greatest setback for Indian agri-
culture is this lack of incentive on the
part of the farmer, and that can only
come if we can give him a good
assurance.

Surt NIREN GHOSH: A precious
piece of advice from the American
imperialists.

SurimatTt TARKESHWARI SINHA:
Sensible advice is always sound to us.
Sensible advice is never sound to the
hon. Members opposite. Therefore,
Madam, we would certainly see that
the prices do not fall to that level
where the farmers and those people
who produce the commodities would
really lose all encouragement or would
lose all incentive. We shall certainly
see that in our planned economy we
must develop our fiscal policy to have
a balanced pricing system in our coun-
try. Prices, as the hon. Members
know—probably the hon, Member
who is interrupting me does not real-
ise it but I think all the other hon.
Members realise it—are a resultant of
varied forces, internal and external
acting on the economy. Some of these
relate to the level of aggregate de-
mand, and some have a bearing on
the supply and demand for individual
commodities. Some have a bearing on
the past, present and future prospects,
and some have a bearing on the per-
spective aspect of economic activity.
Therefore, the price policy cannot be
viewed in isolation from the develop-
ment in the different sectors of the
economy. I therefore, gpecifically
'mentioned that a reasonable degree
of price stability should be achieved
and it should be ultimately linked up
with the price policy; it should not
only be linked with the price policy
but it should also be linked up with

the fiscal, monetary and investment
policies.
Then about the small savings,

Madam—because that is where I func-
tion in my Ministry—many hon. Mem-
bers have raised this point and ex-

[ 8 MAY 1962 ]

General Discussion 2382
.‘u wia Hevom

pres ed their deep concern over the
fall in small savings. We have our--
selves known that the decline was
nearly Rs. 13 crores, We had achiev-
ed a target of Rs. 103 crores. That
amount has declined to Rs. 90 crores,
and ultimately the decline has been
Rs. 13 crores. A part of this setback
may be due to the revival of the con-
fidence in the banking sector which
had been somewhat disturbed in 1960-
61. After the liquidation of the Palai
Central Bank there was a sudden
spurt in the small savings activity,
because most of the people ran from
the banks and made their deposits
here. Now, it seems that there has
been a revival of the confidence. So,
that probably was one reason. But
we do admit that a decline in collec-
tions is a 'matter of serious concern to
all of us, and we shall strive our utmost
to step up the collections and streng-
then the small savings movement. But
I would like to point out to the House
that the small savings movement is
more than a mere collecting agency of
money for the public exchequer. It
aims at spreading the habit of thrift
and encouraging self-help while at
the same time providing an opportu-
nity for participation by the common
man in the mighty task of the coun-
try’s development.

Some hon. Members have given cer-
tain suggestions as to how they can
help the savings movement, Our ap-
roach to it has been to build up the
movement on a purely voluntary basis
with the willing co-operation and
consent of the people. May I add here
that in other progressive and more
advanced countries, the success of the
savings movement has depended al-
most entirely on non-official support
and it has been ploughed back in the
country itself? In our country, while
the officials will always do their best
and they are expected to give every
possible assistance and guidance in
running the movement, the main
momentum has to come from the non-
officials. From personal experience
I would say that in the State of
Mysore—and Mr. Govinda Reddy
knows it—a tremendous amount of’

\
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public enthusiasm was created and
everybody forgot that it was the Gov-
ernment’s business to collect savings
for the country. They thought that it
was their own business and it was
their responsibility. Whatever party
they belonged to, the Government’s
party or the Opposition parties, they
thought that this was a non-partisan
movement, And this should be made
a movement like this.
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Well, the hon. Mr. Bhupesh Gupta
has now come. He always speaks for
the commmon man. But what gesture
has he given and shown to give this
impression to the country that he has
shared the problems of the common
man? He says that if we give him
our hand, he will also shake hands
with us, This is one forum where his
party has never co-operated. And I
know that he is very chivalrous to
me personally and to many other lady
Members in the House. But I am not
talking like a woman here. I would
say that his party has never co-operat-
ed in any of the States so far as the
small savings movement is concerned
in spite of our appeal.

Surt GOVINDAN NAIR: Your in-
terpretation is absolutely wrong.

SuriMmaT: TARKESHWARI SINHA:
Probably, in this field I know more
than most of the hon. Members op-
posite.

Surt BHUPESH GUPTA: Frailty
in thought, thy name is woman,

Surimari TARKESHWARI SINHA:
Madam, we have asked him to co-
operate with us. We have co-
opted them in our committees, Ad-
visory Committees, for savings. I have
toured a good lot in the country in
regard to the saving movement. But
I have yet to find a member of the
Communist Party coming and accept-

_ing our invitation and attending our
meeting held for the purpose of
spreading this movement.

- An Hon, MEMBER: Very bad.
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SHrRimMATI TARKESHWARI SINHA:
I think it is better late than never.
This is an appeal to him, to his party
and to all the Members sitting in the
House. Let him

Surt  BHUPESH GUPTA: Which
meeting? We must know it. Your
Congress Parliamentary Party meeting
or what?

SrrimaTt TARKESHWARI SINHA;
Meetings (Interruption) for encourage-
ing the small savings movement in
the country, We have invited.... (In-
terruption). Would you please bear
with me, listen and then reply? We
have invited the trade unions which
are affiliated to the Communist Party
and we have invited some of the
prominent members of the Commu-
nist Party. But I have yet to find a
member of the Communist Party
either attending or even replying
to our appeal that they should join
and make this movement a success.
But as I have said, it is better late
than never. I would appeal to all the
Members of Parlivment and the State
Legislatures that in their home States
and constituencies they must assist
us ...
Surt BHUPESH GUPTA: People
must have some savings.

SeriMaTI TARKESHWARI SINHA:
Would you bear with me?

Surr BHUPESH GUPTA: Well, I
have been bearing with you all these
ten ‘vears in different capacities.
Madam, will you kindly ask that
madam to tell us—between the two
madams I would like it to be settled—
how people can put in small savings
when they do not have savings at all?

They cannot put Mrs, Tarkeshwari
Sinha’s savings into the savings
fund of the Government. Will you

share your savings with some of
them?

SarrvaTi TARKESHWARI SINHA:
I would have very much liked if the
hon. Mr, Bhupesh Gupta would have
come to me and asked me to give
Rs. 5,000 for the movement. But he

never careq even to do that.



Budget (General),
1962-63

Surt BHUPESH GUPTA: I should
have thought that as a Minister of the
Government, you should know how to
save.
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SurimaTt TARKESHWARI SINHA:
Well, Madam, it is a point

Smrt BHUPESH GUPTA: I do not
want to embarrass her any more.

SariMATI TARKESHWARI SINHA:
.o for more detailed scrutiny
and study—how much is the capacity
of savings even for the middle classes.
But if the smal]l savings do not come
in, then most of the things in the Plan

for the poor people will not be
there. The  hospitals will not
be built, schools will not be con-

structed, libraries will not come in
and village roads will not be con-
structed. After all, it ecannot happen.
If our defence expenditure has to in-
crease, we have to find our resources
for protecting the integrity and
character of our country and national
prestige, If the programmes of social
welfare suffer, they directly affect the
poorer sections. It is all the more
necessary therefore for the hon. Mem-
bers to realise that whatever saving
comes in the field of small savings goes
for the fulfilment of those ambitions
of the Plan which help the poorer sec-
tions in the shape of hospitals, more
roads, more social facilities and all
these.

Well, I conclude by saying that all
the Members of this House will con-
vey this to their State Governments,
to non-official bodies, to unofficial
agencies, to people interested in this
movement and ask them to take the
responsibility of this movement into
their own hands, to create a non-
partisan attitude so far as the savings
movement is concerned and to co-
operate with us. They know that this
is the one way whereby real savings
can be achieved and it can be made
into a great national movement. This

is the one field . (Interruption)
where all of ys can meet and
create a nationa] bias for

ambitions that we

fulfilling the
- [
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have set in our Plan, We want
that this movement should be com-
pletely non-official and that more and
more official agencies should go, and
we should give the responsibility to
the non-official agencies in case they
come forward and they are prepared.
The one facility that we have given
is in the Cumulative Time Deposit
Scheme. Government will give a re-
bate in tax in case they deposit their
moneys in the C.T.D. Scheme. I think
that it will give greater fillip. And I
appeal to this entire House to give a
helping hand to me and to us for
'making this movement a great success.

Thank you.

SHrr BHUPESH GUPTA: One ques-
tion. We have heard with great in-
terest the appeal—and charming ap-
peal we always like even if it is empty.
May I know from the hon. Minis-
ter whether her attention has been
drawn to a report given by the Na-
tional Council of Applied Economic
Research in which it is said that 85
per cent. of the urban population after -
14 years of independence has no capa-
city to save? If that is so, how can
the savings scheme be successful or
can acquire a very great backing from
the people? The hon. Minister should
know it. One cannot be a mother un-
less one has the child. There is no
saving. How can the savings scheme
be a success in that case? .

SurrvaTs TARKESHWARI SINHA:
May I invite the hon. Member’s at-
tention that the Institute of Applied
Economic Research made a sample
survey of a few cities like Delhi,
Calcutta and a few others? And they
came to the conclusion

Sarr BHUPESH GUPTA: Many.

SurrvaTt TARKESHWARI SINHA:
Few cities, I said, not many. There is
a lot of difference between ‘few’ and
‘many’, as any lawyer would know.
They came to the conclusion that this
particular sample survey showed this
result that in a particular income’
group there is hardly any capacity for-
savings. Yes, I would like . . .
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Surr BHUPESH GUPTA: If you
have not seen it, you take it from me.
You are a studious person and I also
sometimes turn over the pages of the
report. It is clearly stated that 85 per
cent. of the urban population is not in
a position to save. And it is not a
question of one income group or
other. It is a general statement made.
Can she deny it?

SariMaTr TARKESHWARI SINHA.:
The hon. Member should remember
that it was an interim survey, not a
full survey, I will give him that
book. He can read it and return it
to me.

Syrt BHUPESH GUPTA: Will you
hand it over to me tomorrow
morning? .

SurimATt TARKESHWAR] SINHA:
I will hand it over to you. That is
why they said that there is ample
scope for savings in the rural areas.
The small saving is not a block sav-
ing. It is not the saving of a parti-
cular block of the community. It is a
movement covering ~the entire com-
munity inhabiting this country. I do
not confine myself only to the third
division employees of the Central
Secretariat or Class IV

Tee DEPUTY CHAIRMAN: Any
way, you are passing the book on to
him tomorrow. That would be all
right,

Surt BHUPESH GUPTA: Can you
read and pass it on to me?

Surt M. S, GURUPADA SWAMY:
Madam Deputy Chairman, I carefully
listened to the speech made by the
hon. Deputy Minister. She tried to
meet in her own way the pointg rais-
ed by some of the Members of the
Opposition. With all her sweet rea-
sonableness and persuasion may I say
that she wag not able to meet the
points raised by some of the hon
Members this side, and I will deal
with those very points in the course
of my speech.
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Before 1 do that I wish to say that
when the hon. the Finance Minister
presented his Budget proposals in the
Lok Sabha, the immediate reaction
among the business people and stock
exchanges in the country wag not very
much adverse, but later on, when
some business friends began to think
of the various Budget proposals and
the taxation measures, they thought
that they should not keep quiet lest
their silence should be misunderstoaod.
So, out of sheer habit they tried to
offer their criticisms, most of them
half-hearted, and perhaps some of
them unintended. And may I say
that many of the criticisms of these
friends in the business world were
tactful rather than real? This fact is
borne out very clearly if we see the
stock market. Stock markets in
Bombay, Calcutta, Madras, or any-
where, have reacted very favourably

to the taxation proposals. There is
no ~hange at all, from the day of
Budget proposals up to now, the

stock markets have been very steady,
and the business people also are quite
aware that the taxation proposals this
time are not very hargh or stringent
and are not of an order that they can-
not bear. So, they heaved a sigh
of relief perhaps. Now, some of their
criticisms, as I said, have been made
in a very half-hearted manner, and
many Members of this House know
that the best way to create sympathy
is to appear that one is aggrieved.
That is what the business community
is trying to do now.

It we take the Budget proposals of
the last year and the Budget propo-
sals of this year, one thing stands
uppermost—perhaps, the hon. House
is aware of it. Last year most of the
taxation proposals were related to in.
direct taxation. This year also much
of the taxation proposals is related to
indirect taxation, and taking these two
years together the quantum of indirect
taxation compareq to direct taxationis
very much large. An hon. Member—
I think Mr. Sinha-—quoted a passage
from the Third Plan wherein it i
stated that during the Third Plan
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period it is imperative to lean heavily
on indirect taxes rather than on direct
taxes, and on the occasion, when this
matter was under discussion in Par-
liament some time back, we challeng-
ed this assumption. We said it was a
very wrong assumption and it was
incorrect to say that the common man
had greater capacity or sufficient
power to bear the burden that was
.contemplated in the Plan. We in-
sisted on saying that even during the
Third Plan period, in the course of
development, there were bound fo be
windfall profits—which have been
shown amply during these years of
development—and we also said that
there should be a fair amount of in-
<crease in direct taxation but unfor-
tunately, in these two years, we have
seen that in the matter of new taxes
or increases in the existing taxes more
emphasis is being laid on indirect
taxes rather than direct. And may I
point out that now the very term and
the concept of indirect taxation has
lost its meaning because, once upon a
time, when this matter was discussed
all over the world, when the term
was coined and debated, economists
and even Ministers thought that in-
dir=ct taxes would affect people very
indirectly, that because the burden
of in lirect taxation was rather spread
out it would not be keenly felt. That
was the meaning and interpretation
given to indirect taxation. That was
the meaning given by Mr. Gladstone
at that time, when he formed his
Liberal Government. He said: “I do
not distinguish between direct taxes
and indirect taxes. To me as Chan-
cellor of the Exchequer they are like
twin sisters; both are charming; I
love them both equally, So I
would resort to both indirect and
direct taxes.” But that king of inter-
pretation or that kind of approach
does not suit and does not apply to
the present conditions. Today, as we
see the Budget proposals, as we see
the quantum of indirect taxes levied
by Government, last time, this time
and even previously, we find that
they are being increasingly felt by
the common man.
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Just now the hon, the Deputy
Minister spoke with all emotion that
the Members on this side were not
responsive to the appeal to co-operate
in the small savings Scheme but
unfortunately, as my hon. friend Mr.
Bhupesh Gupta has said, she has not
been able to realise that there js very
little saving left among the people,
and the savings schemes that have
been sponsored by Government are
bound to fail. Apart from this may
I say that in these two Budgets the
Finance Minister has made a very
clever move to bring in more sources
under indirect taxation?

Tae DEPUTY CHAIRMAN: If I
may intervene, the House wil] sit till
5.30 today.

A

Sarr M. S. GURUPADA SWAMY:
The Finance Minister is doing a feat.
He has said that indirect taxes now
are levied on some luxury articles
and I think here he has very much
erred on the wrong side. If you take
the taxes of the last year and this
year together, you will appreciate one
fact, that some of the articles which
were levied taxation last time are not
covered thig time. Most of the arti-
cles of common consumption were
subject to taxation whereas some arti-
cles of consumption of the middle
income group, which may be termed
as luxury articles, were left out. Now
they are taxed. As a student of eco-
nomic affairs, may I ask the Govern-
ment why encouragement is given to
the manufacture of Iluxury articles
which are not necessary at all? You
say that you tax luxury articles
because they are luxury articles and
yet foreign exchange resources are
made available to import plants and
machinery required in the manufac-
ture of luxury articles. This is a
contradiction that I am not able to
understand.

Madam, the hon. Finance Minister
has created a wonderful climate for
the capitalist world. I am saying this
for some reason. For the first time
after five years he woke up to say
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that expenditure tax had not served
any useful purpose. The argument In
favour of abolition of this tax is that
1t has not yielded much income; the
income ;s only Rs 80 lakhs and hence
not worth the trouble. That is the
simple argument for the abolition of
this tax May I ask him why he did not
think of 1ts abolition earlier, if that
was the experience of the hon. Minis-
ter? Secondly, may I also ask him
whether the administration put its
heart and soul into the collection of
thig tax? I am inclined to think that
sufficient effort was not made on the
part of the Government to collect the
tax under this head. That is why the
tax return has been very small.

May I in this connection bring to
the notice of the hon Minister some-
thing that happened in the past?
When Estate Duty Bill was being
passed by Parliament some time back,
the estimate of the then hon, Fin-
ance Mimster, Shr1 C, D. Deshmukh,
was—vividly remember that—that to
begin with 1t would yield rupees four
or five crores, and later on 1t would
increase. But, unfortunately, the col-
lections were so small that 1t belied
all expectations jn the beginning for
a few years. Now, I am glad to find
that 1t has proved a fertile source of
taxation.

SurimaT TARKESHWARI SINHA:
The hon Member should remember
that the mortality rate has gone down
and lfe-span has increased from 27
to 42,

Surr BHUPESH GurlA: Among
the multi-millionaires?

SuriMaT TARKESHWARI SINHA:
Among everybody People are grow-
ing older.

Surr BHUPESH GUPTA: The
multi-millionaires refuse to die.

SurrmaTi TARKESHWARI SINHA:®
They would not die so easlly.

Surr BHUPESH GUPTA: 1
be dead in a few years.

Surt AKBAR ALI KHAN. No, no.

shall
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Surt M. S. GURUPADA SWAMY:
People tried to persuade the Finance
Minister to remove the Estate Duty
Act from the Statute Book but it con-
tinued and it still] continues I
strongly feel that one of the reasons
why the return is low in respect of
expenditure tax is that we have not
shown any interest in its collection.
Ag many hon. Members know, 1f you
want 10 make a measure useless,
the best way 1s not to work it at all.
That is what has been done in the
Finance Ministry You have not
shown any interest in it, you have not
shown any desire to implement
the measure. I am sure if certaim
modifications had been made in this
Act, if administrative action had been
taken and the administrative appara-
tus had been geared up, this tax would
have yielded sufficient revenue Now,
the Finance Minister wants to make
a glorious gesture to the people in the
business world saying that he would
remove this tax and hereafter the
businesg communty would be free
from this botheration. Here I am not
raising the point of socialism to which
I will come later, but may I pomt
out that if one were to have a look
at the statistics—even the hon. Deputy
Minister agreed for a moment—one
would realise that companies make
huge profits in a developing economy?
In a planned development it is inevi-
table and inescapable that a certa.n
business section makes huge profits.
When that is the case, I do not know
why this tax, which was contemplat-
ed, which was introduced just for the
purpose of putting a restraint on ex-
penditure with a view to encouraging
saving, with a view to developing
productive investment, has been taken
off. I do not know why this gesture
has been shown at this hour.

Then, Madam, some hon Members
referred to the question of increase in
income-tax. My colleague, Mr, Rohit
Dave, dwelt on this point at some
length May I point out that here {s
a time when we should think of some
sort of a measure by which we can
mop up certain incomes that are flow.
ing to certain famulies? In this con-
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nection, may I suggest a measure
that was introduced during the war
time—I think Mr. Khandubhai Desai
supported the view—that the Excess
Profits Tax could be re-introduced?
That would be an additiona] source of
income. But I am afraid the Finance
Minister is not very particular about
introducing changes in direct taxation
and I am sure hereafter there will be
more and more concessions shown to
the business community,

Now, the Deputy Minister tried to
remove the idea from our mird that
there has been any increase in dis-
parity of incomes and that there is no
concentration of economic wealth at
all, but she has not been able to meet
the point raised by some of the hon.
Members. May I tel] her how the
gap between the lowest and the high-
est income groups has varied during
the last few years? In 1947-48 the
ratio was 1:11. Now what do you
find? The ratio is not 1:11 or less, it
i5 more. It ig 1:32. Does she want
us to believe that disparities are not
growing? One of the consequences of
thig wonderful economic deveiopment
by this Government has been that
disparities in incomes have increased
manifold and have been further in-
creasing and no political or economic
countervailing barricades have been
erected to check this growing disparity
in incomes. She hag tried to voint
out that a few families are not hav-
ing that much of wealth as we on this
side try to make out but I am afraid
she has failed miserably in her at-
tempt. She tried to confuse the House.
Perhaps, there was some misunder-
standing on her part She trieq to make
a distinction between assets of the fami.
lieg and the assets of the companies
which are controlled by these fami-
lies. She tried to make out that the
assets that the families are controlling
in the companies are not so much.

5 p.Mm.

SurimaTi TARKESHWARI SINHA:
What I was clarifying was the mis-
understanding which was created in
the mindg of hon. Members by the
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Member who raised this point that the
persona] wealth of those perscns who
may have significant interests in these-
companies wag the same. What I
pointed out was that it was not a
fact. The controlling persons may not
have the majority of the equity
shares in those companies,

Surt M. S. GURUPADA SWAMY:
That is contemplated in the company
Law. The Company Law was amend-
ed,

SurimaTt TARKESHWARI SINHA:
How does it become the personal
wealth of those families?

Surt M, S, GURUPADA SWAMY:
Control is different from ownership.
1 wish to impress that even afier pas-.
sing the Company Law (Amendment)
Act, the control of the companies, the
new companies and the old companies
still vests with the few families and,
the licensing policy pursued by the

Government just helps them and it
would be very interesting in-
deed if statistics are given to

us as to how many old fami-
lies are getting licences, what is
the percentage and what is the num-
ber of new entrepreneurs in the field
who are coming forward to start
business., That will be interesting.
statistics and I wish to have it if it is
possible to have it, but I content my-
self by saying that the control of com-
panies stil]l vests with a few families
and control nowadays is more impor-
tant than actual ownership,

SuriMATI TARKESHWARI SINHA:
The hon. Member 1s completely mis-
taken. Hon. Members jn this House
pointed out that Rs. 700 crores is the
value of the assets which belong to
seven prom!inent families but that 1s
not the value of their assets. It is the
value of the gssets of those companies
in which the individuals may have
some shares.

Surt BHUPESH GUPTA: Do not
get annoyed.

Surt M, S. GURUPADA SWAMY:
She is very much trying to clarify
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‘but unfortunately the clarification is
not convincing. May I point out that
these seven families control Rs. 750
crores? That is a big control. They
do not own it, I know. I am aware
of it but these families control these
ccompanies worth Rs., 750 crores,
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Diwan CHAMAN LALL (Punjab):
Is it correct that they are seven fami-
lies?

SurimaT: TARKESHWARI SINHA:
He was quoting one Dr. Hazari’s re-
port that seven families are controll.
ing Rs. 700 crores of assets. That was
stated as personal assets. I caid that
they might be one of the directors of
those companies ang the value of the
assets of those companies may be
Rs. 700 crores I specially quoted the
Tata Stee] Company, Tatas may be
the name of Tatas but their equity
share is only 5 per cenf. The LIC.
is having more equity shares than
the Tatas and more assets in the Tata
Company than the Tatas themselves.

(Interruptions)

Surt BHUPESH GUPTA: May I
know whether Tata concerns are con-
trolled by the Deputy Minister? I
would like to know who contro.s
them, whether the Deputy Minister or
Mr. J. R, D. Tata?

SuriMaTi TARKESHWARI SINHA:
Not the Member sitting opposite. I
would never like them to be controll.
ed by the hon. Member sitting oppo-
site.

Surt BHUPESH GUPTA: I have not
got any share. 1 cannot conirol them
at all.

SHRT M. S. GURUPADA SWAMY:
May I pass on to another point which
is very much related .

Surimatt TARKESHWARI SINHA:
Do not get their point, otherwise you
will get into trouble, -

FE

Surt M, S, GURUPADA SWAMY:
Tet me be permitted to proceed. Mr.
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Gupta should reserve all his sweet
exchanges with the Deputy Minister
for a later occasion . (Interrup-
tions)., This takes me to another in-
teresting point. Since the last one
decade, as a result of disparity im m-
comes and as a result of extreme gaps
created between classes, class conflicts
and class contradictions have increas-
ed. I do believe that the Congress
Party profes.es socialism and I am a
votary of socialism. To me one of
the important elements or aspects of
socialism is to resolve existing con-
flicts in society and to prevent the
emergence of new conflicts or tensions
in society. It is historically agreed
that conflicts arise mainly because
there has been disparity in the dis-
tribution of wealth and income and it
may become acute when the people at
the lowest rung of the 1adder are sub-
ject not only to heavier burden in the
name of progress but also subject to
increasing strain in the shape of
higher cost of living. R

Today what has havpened? Large
sections of the people in india have
been either stagnating at the present
level of income or even if they have
raised their incomes, those incomes or
the increases in their income, are not
commensurate with the proportional
development either in productivity or
in the national income. So, what has
happened? Class antagonism, conflicts
and contradictions have crept in and
they are sharpening. Figures have al-
ready been quoted. The working
class, whether in the field or factory,
is getting less real wages than before.
It cannot be denied. Secondly, the
lower middle-class ang the upper
middle-class, which were the bul-
warks of stability in the society, are
slowly being efoded by the high prices
and high cost of living. They have
become reduced to a lower position.
Now only one class, the supreme class,
the class of economic oligarchs, is
sitting high, constructing their own
pyramids and occupying and living in
their own ivory towers and saying that
they have been taxed heavily. The
figure was given by my friend on this
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side that the percentage of 1ndirect
taxes today is much higher than direct
I do not quarrel with the increase mn
the stresses and strains resulting firom
the stresses and strams re ulting from
the nduect tare, ate much motre lthan
what can be borne, then 1t cannot be
tolerated It has to be criticised
Again the stresses and strains of eco-
nomic development should be equally
shared by all sections of the communi-
ty based on the principle of the capa-
city to bear May I ask whether the
burden of development the stresses
and trans and the hardships caused
as g result of the economic growth,
have been equally and proportionate-
ly shareq by all sections acco:rding to
thewr capacity or their ability? It 1s
not That 1s why the Plan has not
been able to get popular support

One more thing and that 15 this
Some people may say that wth all
these indirect taxes what we are col-
lecting 1 not considerable 1t 1s per-
haps Rs 300 crores on the basis of
present taxes n the next four year

and wmncluding the last taxation pro-
posals, perhaps 1t will he Rs 700
crores Out of this about Rs 450 to

Rs 500 crores are raised by indirect
taxes In a country of 430 million
people this 1s not at all a big increase,
1t 1s a flea bite, 1t may be argued that
way But may I point out that these
taxes when they are worked out,
should be worked out keeping 1n view
our goals ang social objectives?

Now unfoitunately, one lacuna in
the Plan 1s that no guthentic informa-
tion 1s gvailable 1n regaid to the exact
proportion of direct ang indirect taxa-
tion that will be levied during this
five-year period In the first two-~yea:
period 1tself we have jevieq more of
indirect taxation than direct taxation

and thus showing liberal gestures to
the bu iness commumty Let us
know whether they deserve these

gestures, whether they aie really 1n
need of these gestures and whether
these guestures will mean anything at
all, and let us also know what thesc
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l gestures will cost 1n  social values

which we have accepted

Now, the hon the Deputy Minister
talked of incentives We favowmr .n-
centives and we do not believe that
the private sector should be abolished
We want our Dbusiness friends
to start more and more indusirtes
but 1ncentives should not be con
fined to one class, there should be m
centives for the people as a whole
We would very much like incentives
to be given to every section of
the community 1n the couniry, to
the labourer, to the peasant to the
land-owner to the factory-owner, in
fact to everybody but there should be
equitable treatment of all sections of
the community in this respect Unfor-
tunately  the emphasis on mncentives is
confined only to one particular section
of the community and that 1s the bus:-
ness commumty That 1s why 1 say
that the Budget 13 not socialistic n
nature 1t 1s not socialistic 1n content,
1t 1s not non-conformist but 1t 1s con-
form st, 1t 1s orthodox and 1t 1 pro-
capitalistic

Then there are certain things that
have already been done by the Fiance
Minister, for 1nstance, the pnivate
sector has been asked to start fertiliser
factories which were once the mono
poly of the Government Agam’ we
find that the Government is allowing
the private sector to operate air
services All these things were deli-
berated upon before and the Govern
ment, after taking the consensus of
opmion of Parliament, drafted the
Industria] Policy Resolution 1 which
we included all these schemes angd pio
{ giammes 1n the public sector but now
i thcre 1s a dilution progressive dilut on
!

and there 13 a considerable set-back
to the socialistic programme Now, 1
charge that the hon Finance Minister
18 responsible for putting socialism on

! the defensive Everybody 1s asking
what 1s socialisms, where 1s socialism

\ and what has happened to socialism?

| Somehow, socialism 1s not working at
all
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[Shr1 M S. Gurupada Swamy]
My hon friends on this side legiti-
mately pointed out the low return,
meagre return of public undertakings
The Minister using her skill and man-
ceuvring ngenuity, tried to show that
these public sector undertakings ore
partly public utility undertakings and
that 15 why, she said returns could
not be more It sounds very plausible
but may I point out that Government
enjoys certain advantages which are
denied to the private sector in the
matter of taxation, in the matter of
monopoly 1n the matter of price
fixation, in the matter of marketing

SermvaT TARKESHWARI SINHA:
May I pomnt out that the profits of
these enterprises, which have given
profits between ten and fifteen per
cent, have been reckoned after allow-
ing for payment of taxes” I d.d not
exclude taxes which were provided
for.

Surt M S. GURUPADA SWAMY-
May 1 sdy that at present an 1nvest-
ment in a limited company, after al-
lowing sufficient time for growth would
normally and should nqrmally yield
between 25 per cent and 30 por cent
You study the figures of the private
sector and then you wil] realise

SurimMaTt TARKESHWARI SINHA
How do you want the public secior to
function? You say that the private
sector should not be alloweq to func-
tion in those fields and then you say
that the private sector give- 25 per
cent profit

Surt M S GURUPADA SWAMY
T think she must iisten to me with a
little more patience After hearing
me let her put yuestions gng I will
then clarify the positien

What I -tate 1s clear The public
sector undertakings have not been
officlent By saying that I do not
mean to oppose public sector It

should not be taken to mean also that

any.hing happening i the public
sector should be justified. Not at all;
and Government has betrayed the em-
tire po.icy of socialism by wrong, in-
cfficient handling of the public sector
industiles Some of the industries are
very good indeed Bharat Electronics
Ltd | I tell you, 15 domng wonderfully
well 1 want the same thing to be
done in every industry started in he
public secto, but during these two
yeais, nothing has been done and no
new venture has been started in the
public sector So, I say, your ocla-
lism 1s on the defensive today and
there 1> anti socialist offensive that
1s growing in the shape of movements
conducted by the busmess community
and I feel that this 1s not a happy
picture I would have felt happy if
the Finance Mrmister had come foir-
war? and said that “Heieafter these
would be the measures that we would
be taking, these would be the changes
ithat we would be mtroducing and we
hope to do much better” but there 1s
no hope of such a change because
rothing has been said by the Finance
"1 13ter 1n his speech

Now, mvy colleague Mr Rohit Dave,
m'errupted the hon Deputy Minister
and asked as to how Government
would be able to raise this sum of
Rs 450 crore from the public sector
undeitakings That 153 an 1mportant
question How will you be able to
1a15e this amount? This 1s a very smal]
amount but how would it be posstble?
Looking at the figures that are avail-
able for the last year and this year one
does not find 1t encouraging What
will happen is that either you will
resort to borrowings or more taxation
or more inflation and you know al-
ready the consequences of these steps
taken by the Government

Madam_ there has been a good deal
of eriticssm about the growing corrup-
tion m the wvarious public sector
undertak'ngs, in the departments and
the lik»= T do not want to say any-
thing because 1t 1 a compl.x matter
It 1s therc and 1t 1is increasing but T
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%Qish to point out that manry of these
criticisms levelled on this point have
been lost sight of by the Treasury
Benches It may be that these criti-
cisms have been there for some time
past and they have been repeated ad
nauseam but if you look at the figure,
the colossal expenditure mnvolved and
the colossal wastage gnd the corrup-

tion pievalent in the country, one
would shudder to think as to what
may happen on thi score You may

develop anything, you may have more
industries and more business but if
corruption also develops along with
it then I do not know what wi!l hap-
pen to the country and to the eco-
nomy. 1 do not want anything to
happen on the score of curruption and
inefficiency. May I tell you that cor-
ruption and inefficiency of the admimis-
iration have reached the zenith, the
saturation point” I do not think 1t
can go further. So, may I say that the
Minister should be vigilant and take
all effective teps not only to control
corruption, el minate it as far as pos-
sible but also to improve efficiency?
One of the banes of industrial manage-
ment on behalf of th: Government is
that most of the officials who are
connected with such undertakings are
incompetent, are not men well versed
in buiness They may be good
people and they may be honest souls
but constitutionally they are incom-
petent to manage such undertakings
and that 1s one of the reasons why
your undertakings have failed to yield
much return Apart from inefficiency
there is growing corrupt on So these
two evils have got to be kept in view
and the Government hould take ade-
quate and effective steps to see that
surh thiags do not develop hereafter.

Now, before I close may I say that
the Budget presented to Parliament is
not the Budget that we expected 1t to
be? The Budget proposals this year
smack of a bygone aze You know
that when Budget were introduced
during the Vietorian period, very
earnest attempts weie made by the
Treasury Benches to flirt and woo
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(hose people who always tried to ex-
ploit the others. This 1s what 1s hap-
pening I do not want thi Govern-
ment to betray socialism and the
socialist'c programme and reduce 1t to
a hypocrisy of words, If these words
should have meanmng, they should be
converted into actual facts of life. I am
afraid 1t would be veiy difficuit to
appear before the public and say that
we are socialists when we have
brought ridicule and mockery to the
very concept of socialism. I do not
find socialism in the villages. I do
not find socialism in the working of
co-operative societies The co-opera-
five societies which are to be an 1m-
portant adjunct of the socialist move-
ment are corrupt and inefficient and
they have become the instruments of
the party in power. I do not find
sociallsm in the Block Development
areas These Block Development arcas
have been so much  burcauc-z s-
ed that the people do not take any in-
terest and they do not have a1y parti-
cipation But you want to put mor: and
more levies and more and more kuar-
dens on the peop'e You thm% thatin-
direct taxation 1s only alittlc hersz, but
people will get another dose « £ indirect
taxation at State level they will get
anoiher dose, under the local authori-
ties and there will be another g =at
burden to be borne by them b, wa:+ of
contribution to local Block Deva2])3-
ment areas There 1s no end fo tas.
People have been frustrated 1realy
very very frustrated. People woad.:’,
perhaps my Congres friends too
wonder why, when we have done :0
much for the people, the people u-e
not enthused. There 1s no e>thu ii i1
because the cost of developm :nt is 0
much that only a few pensnle e
reaping the harvest. A large 1umte- of
people who aie in the otreet. ir the
villages, 1n the factories and fizlds  are
suffering and you are reducing the
people to Thelplessness or vouy are
making the people suffer delibaratey
so that you may rule I do not went
any party to rule where the peopl: are
reduceq to helplessness. The dawn-
trodden should be lifted up and one
must see during this period of five
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years which 1s so crucial and vital
fiom every point of view that socia-
lism works effectively This 1s not the
way to function and there 15 no
social sm at all in the Budget I do
not see 1t It 1s pro-capitalist com-
pletely, completely orthodox It 1s a
Budget presented in a Victorian Age

Srrr BHUPESH GUPTA Madam
Deputy Chairman, with your peimis-
sion, 1 want to make a little correction
about what I said In reply to or
commenting on a certain statement of
Mrs Tarkeshwari Sinha, I said, “Frall-
ty in thought thy name 1s woman”
Lest T should be musunderstood of
making a reflection, I want 1t to read,
“Frailty in thought, thy name 1s
woman 1in the Treasury Bench” That
1s haw 1t should be put

Tae DEPUTY CHAIRMAN In any
case 1t seems to be out of date,
Mr Bhupesh Gupta

Surr  BHUPESH GUPTA  Yes,
Madam With you in the Chair, 1t 1s
all the more necessary Therefore, I
say I had one woman only in mmd

Surt J C CHATTERJI (Uttar Pra-
desh) Madam Deputy Chairman, now
that the Rehabilitation Minstry 1s
going to be wound up even before
lakhs of @isplaced persons from East
Pakistan have been rehabilitated, I
would like to place certain facts he-
fore the House and show how they
have been grossly neglected?

The recent reports of the Estimates
Committec and of the Rehabilitation
Ministry 1tself have revealed the
differential treatment made by the
Union Ministry between the displaced
persons from West Pakistan and those
from East Pakistan The official figure of
displaced persons from Wesl Pakistan
1s 47 1lakhs and those from East
Pakistan is 41 lakhs It 1s a well
known fact that a few more lakhs
have come from East Pakistan, who

have not registered themselves If
they are also included in the list the
real number will be about the same
t am bs h the regions

Displaced persons from West Pakis-
tan have been recognised as such
from the very beginning and thzy have
been rehabilitated But this was not
the case with the displaced persons
fiom East Pakistan They were not
recognised as di1 placeq personsg for
many years and a big number were
kept in camps uader dole for many
many years at a huge expend ture of
many many crores per year It was
only waste of money for no good pur-
pose The 1nmates of camps were
thoroughly demaralised due to dole-
life under mhuiaan conditions The
Nehru-Liagquat Ali Pact has not
helped the displaced persons from
East Pakistan As 1t was practically
a transfer of population the d splaced
persons from We,t Pakistan got from
evacuated Muslizas 60 lakh acres of
land and in town they got three lakhs
houses and shors and seven lakhs
houses 1n rural areas But the 41
lakhs and even more displaced persons
from East Pakislan did not get any
land or house The Union Government
have given land only to 3,90,000 dis-
placed persons oa a loan of Rs 29
crores and 52 lakhs The displaced
persons from West Pakistan not only
got 10,000 houses but also they got at
Government cost, 1,66 000 houses Over
and above that they were advanced
loan for 27000 houses But the dis-
placed persons from East Pakistan got
at Government cost only 11,000
houses a1d loans were advanced for
432000 houses The  displaced
persons from West Pakistan got
housing grants of Rs 85 crores and 18
lakhs whereas the displaceq persons
from East Pakistan got housing grants
only of Rs 77 crores and 59 lakhs
The Union Goveinment have set their
hands to proper rehabilitation of dis-
placed persons from East Pakistan
smce 1955, by which time the rehabi-
hitation of displaced persons from West
Pakistan was almost complete
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The displaced persons from West
Pakistan got compensation for pro-
perties left in Pakistan., The Union
Government accepted the claims
without any venification and loans
were waived on these claams On
these unverified claims they got Rs
300 crores Most of this money was
not even shown in the Budget. But
the displaced persons from East
Pakistan got no compensation yet
The budgeted sum up to 1960-61 for
the displaced persons from West
Pakistan was Rs 189 crores and 29
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lakhs, whereas for the displaced
persons from East Pakjgtan 1t was
only Rs. 178 crores and 10 lakhs.

Tue DEPUTY CHAIRMAN: You
can continue tomorrow. The House
stands adjourned tll 1100 AM
tomorrow

The House then adjourned
at half past five of the clock
ti1ll eleven of the clock on
Wednesday, the 9th May 1962.
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